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the Ministry of Finance (Department of
Revenue) Notification G.SR. No. 393, dated
the 24th March, 1962, publishing the Central
Excise (Fifth Amendment) Rules, 1962,
under section 38 of the Central Excises and
Salt Act, 1944. [Placed in Library. See No.
LT-35/62.]

MINISTRY OF FINANCE (DEPARTMENT OF
REVENUE) NOTIFICATIONS

SHRI B. R. BHAGAT: Sir, I also beg to lay
on the Table: —

(@ A copy of the Ministry of Fin
ance (Department of Revenue) Noti
fication G.S.R. No. 388, dated the 31st
March, 1962, publishing a corrigendum
to Government Notification G.S.R. Nos.
288 and 289, dated the 19th March,
1962.

(b) A copy of the
Finance = (Department  of
Notification G.S.R. No.

Ministry  of
Revenue)
392, dated the

31st March, 1962, publishing a cor
rigendum to Government  Notifica
tion G.S.R. No. 86, dated the 20th

January, 1962.

[Placed in Library. See No. LT-33/62 for (a)
and (b).]

THE  EXPENDITURE-TAX
RULES, 1962

(AMENDMENT)

Tue DEPUTY MINISTER 1IN THE
MINISTRY ofF FINANCE (SHRIMATI
TARKESHWARI SINHA) : Sir, I beg to lay on the
Table, under sub-section (3) of section 41 of
the Expenditure-tax Act, 1957, a copy of the
Central Board of Revenue (Expenditure Tax)
Notification G.S.R. No. 444, dated the 29th
March, 1962, publishing the Expenditure-tax
(Amendment) Rules, 1962. [Placed in Lib-
rary. See No. LT-34/62].

REFERENCE BY THE CHAIR TO
ADJOURNMENT OF THE HOUSE ON
THE 1ST MAY, 1962

MR. CHAIRMAN: Before I call upon Shri
Diwakar to speak, I should like to refer to
something that hap-
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pened yesterday. For the first time in th, last
ten years the House had to b, adjourned for
ten minutes. When grave matters were under
discussion here, ther, was not a single
representative of the Government. I hope
that such a situation will not occur again and
Government will be careful about its
responsibility to the House.

MOTION OF THANKS ON PRESI-
DENT'S ADDRESS—continued.

SHRI R. R. DIWAKAR (Nominated) :
Mr. Chairman, Sir, I crave the indulgence
of the House for sayinga few words on
the important  debate and questions arising
out ofit. [ am very grateful to you, Sir,
for giving me some time on this occa-
sion. I associate myself with the motion
moved by Shri Dinkar, namely, that we are
very grateful to the President for his
Address. While  associating myself with
this motion, itis necessary for me also to
say afew words about the President who
is leaving us after a very glorious and
important contribution to  the working of
the Parliament as well as to constitution-
making in our  country. H. was the
President of  the Constituent Assembly.
He  piloted with great ability the whole
of the Constitution and later was
elected as the President of the Republic. His
personal qualities have matched
equally with his capacity as the Constitutional
Head for the last 12 years of this great
Republic of India. 1 associate myself
with all the compliments that have been
pfiid to him in  this House by hon.
Members. I do not think I should repeat
the encomium because so many have paid
him compliments in  such highly
poetic and beautiful language that 1 do not
think I shall be able to improve upon them.

As regards the problems arising out of the
President's Address, I do not think 1 can
cover all the prob-
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lems that arise naturally from such man
Address. The" Address-is a ' comprehensive
documertt dealing with numerous things and I
think I should confine myself to a few
important points. I do not think anybody can
deny that India has progressed during the last
12 years in many fields and in a very
remarkable- may. It is not merely the opinion
» of- our own people or observers in this '
country but I think several eminent and cri-
tical visitors, journalists and people connected
with the Monetary Bank and other big
organisations "which have been helping us to
develop our economy have appreciated the
rapid progress that we have been, making. But
I think it is not enough to make progress in
some of these fields only, as there ar, some
other important fields in which progress has
not been parallel and has not been adequate. |
mean to point out" two or three illustrations as
to how, though we have progressed in the
material field, in certain sections Of our
activities, in the field of education, in the field
of emotional integration of the country, even
in the promise which we had made regarding
universal compulsory education, we have not
made adequate progress. Of course, we have
made some progress but the progress is not
adequate. We have hardly reached 25 per cent
or 26 per cent of literacy in our country.
"While the number of universities is
increasing there is a common complaint that
the standards are falling. The final policy
regarding the medium of education in
universities does not still seem to have been
laid down and there is m some confusion
about it. So I think while in the material field
we have been making better progress, in the
educational and cultural fields and in what
may be said to be the field of integration, we
are far behind the mark Possibly far greater
and more concentrated efforts are indicated
along those lines. I need .not emphasise how
very important this matter is. The very fact -
that after twelve years of; independence and
progress and 209 RS—S5.
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the working of our new Constitution, we had
to summon a National Integration
Conference is itself evidence of the fact. that
we, have not progressed along that line very
much. I may,recall here the speech which Dr.
Ambedka/ gave while concluding the
proceedings of the Constituent Assembly. He
,said to us—and I think they are words worth
remembering—"We - are ,not still a nation.
We have yet to be a nation." I think much
effort is yet necessary in this matter.

Now,' generally looking at the situation
outside our country, I think we cannot be very
happy so long as , we have dangers on the
Chinese border as well as the Pakistani border.

Another great and very important but very
dangerous development is that of nuclear tests
and the nuclear war that looms lajjge on the
horizon. I think that we are not possibly as
conscious of the immediate dangers as we
ought, tp .be.. In. fact, these, dangers were
pointed out to us long, long ago by those who
knew about them very intimately. Once it hap-
pened that I had an occasion to speak to Or. C.
V. Raman, the Nobel Prize winner, the great
physicist. I asked him if the experiments in
space that wer, being made were of a purely
scientific type and if they had nothing to do.
with military objects. He immediately "burst
out on the spot and said that everything . that
was being done was with a military view and
that the results of those experiments would be
used for military purposes. A detached
observer like him and one who knew what
was - being done held this opinion. Now,
whatever th, pretensions about exploration of
space, of going to the Moon etc., these are
related to the basic intention or motivation of
using all this knowledge for purposes of
dominance by on, people on the other, by one
nation on the other, by one group on the other,
or whatever it might be. So, this arms race
looks like the old Mahabharata story
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of "Sund-Upsund". They were two brothers.
They were righting with each other in
competition and utlii-mately they destroyed
themselves. But today it is not only the
destruction of one nation or another nation or
two nations who may fight against each
other, but of the whole of humanity. I think,
therefore, we in India must take interest in
these nuclear tests. The nuclear war may
come at any time, even by an accident. I
think w, should also take note of the fact that
in the past even scientists have warned all
against the use of nuclear devices. Tnis was
long before the Hiroshima disaster. If T can
tell the House, the source where we can find
documentary evidence about these matters, [
can mention the name of the book "Brighter
than thousand Suns". It is a book published
by Penguins and is very easily available.
Long before the actual bomb was thrown at
Hiroshima as soon as it was known that such
a bomb was a possibility, as soon as the first
experiment was carried out at Nevada in New
Mexico, 32 scientists wrote out a document
saying that it was dangerous to use such a
bomb in war. Mind you, they were not
politicians. They were not statesmen. They
were scientists. Yet the scientists coul(j see
through the political and other dangers to
humanity better than the statesmen and
politicians who were there and thinking in
terms of using the bomb. They, the scientists,
have clearly said that the authorities should
only demonstrate it. That means, they should
invite all the countries of the world and
demonstrate what kind of weapon it was and
what kind of weapons they could develop.
That may be a sufficient deterrent for
anybody to use it or in any way bring it into
the field or practical warfare. The second
thing that they mentioned was that they
should never use it on non-military targets.
The third warning that they gave was—and
this is all in a document—that they should
give a warning, even when
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they wer. wusing it against military
targets. As we all know, unfortu
nately, all these warnings by scien
tists were ignored. They have point
ed out not merely the danger, not
merely the disaster that may come;

they have also pointed out that the
use of these will lead to political and

other consequences, over which they
will have absolutely no control. How
prophetic, that these scientists

should have said it so long ago. And now all
those consequences have followed. Therefore,
I think it is right that the Government is doing
its best to stop these. Our delegation is very
alert about this matter and tries to gather
together people of the same persuasion and
put pressure on the Powers which are busy in
this matter. At the sam, time, I think, as the
President has pointed out in the second para
of his Address, Members of Parliament, on
account of the different opportunities that
they have, have also by themselves to think
about their responsibilities outside the House
as well. And I think a very strong protest or a
kind of combined protest from all thinkers in
our country will have to be registered on an
occasion like this.

The third important thing which I wanted to
say was about national integration. One of
my hon. friends here yesterday made a plea
for an independent Dravidastan. He pointed
out that the very fact of speaking about
national integration is contradictory in terms.
But I should say that what h, put forth as his
plea is exactly the reason for efforts at
national integration. Now, whether it is
Dravidastan or any other "stan", I think We
have sufficient experience of one "stan", and
We should not think in terms of repeating
that kind of "stan" however high might be the
objectives and however great might b, the
grievances. Ip the first place I would like to
know what is this Dravidastan. We speak so
many times about the South and the North. I
it , geographical expression or is Dravidastan
a Unguis-
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tic or ethnic or political term? I
think w, should b, clear about the

meaning of this term.  Which is the line
which divides India into North and South?
Is it, for instance, the Cauveri or the
Krishna or the Go-davari or the Narmada
or the Vin-dhyas? As regards Dravidastan,
its culture and all such things, I would call
the present culture of ours as really
Aryo-Dravidian or Dravido-Aryan. [
have sometimes taken interest in the study
of these cultures and as to how they have
developed. I do not think we can call our
present culture either exclusively Aryan or

Dravidian as  such. It is Aryo-
Dravidian because very important
elements from each of them have

mixed together. So far as our blood is
concerned, I do not think that anybody can
stand up and say that ethnically he
is a Dravidian or heis an Aryan. That
being the case, to rak, up those old
ideas or old prejudices or whatever they
might b, and try to build political ambi-
tion on such flimsy grounds, I think, is not
the wisest way, nor is it the right way nor the
truthful way. Let us say that we have certain
regional or political ambitions and from
that point of view we want to do certain
things.  That is a different matter. I
myself happen to be a Dravidian if at all that
ethnic or linguistic meaning is given to that
term. I speak the Kannada language.
My mother tongue is Kannada, and
Kannada is very akin to  Tamil. I
think that among the four southern
languages which are of Dravidian origin,
Kannada and Tamil are nearer to each
other than even Telugu or Malaya-lam.
Even so, I never thought in terms  of
myself being a Dravidian in any ethnic
or any other sense. 1 do not think that this
particular notion is in any way supported by
the State from which I come. Possibly,
when this movement is analysed, the
Dravidian movement may have to b,
restricted to what may be called a part ‘ot
Tamilnad and that too to a section of the
people in Tamilnad. But since it is there,
we should not

President's Address 1506
look very lightly upon it.  This is
democracy. Everybody has a right to

preach what h, wants to preach, and people
who think that this helps them in their
political ambitions or removing regional
grievances and so on will naturally go on
moving along that line. ~ But what I would
like to suggest and also to a certain extent
clarify is that no other State except Tamilnad,
and that too a particular party there, is very
keen about this particular idea. In other
parts, in Karnatak, for instance, we are
strongly against any move of that kind.
We might  have grievances. In fact
every State  might have a grievance. All
States are not equally  .developed. That
is not possible. There are historical rea-
sons for it.  Not that the present
Government does not want to develop all the
States on a uniform basis, but there have
been historical reasons.  Take Orissa, for
instance, or some other State. There are
historical reasons, but today the estab-
lishment of what are called the Planning
Boards for States will  take us along the
line of uniformity, because they will
themselves think and try to see, having in
view the general picture of planning for the
whole of India, what they should empha-
size as priorities. So, I think the Plan is
for developing the whole of India and every
bit of it, but at the same time on account
of historical reasons there hav, been some
lapses o, there has been som, lagging here and
there. That has to be made up. But to
make  that the reason  for secession, I
think, iy most disastrous not only from the
point of view of India but from the point of
view of those who are actually advocating it.
therefore wish to  emphasize the fact that,
while we may emphasize the regional
grievances and all that, we should never
think in terms of secession, because
secession  is not only disastrous to the
whole of India but to the very State which
wants to secede. Our strength lies in unity, it
need not be repeated here.
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One more thing is that w, have to realise that
our interests lie in being united. This has to
be not only emotionally felt—no doubt
emotionally we might feel that all India
should be one and so on and so forth, but it is
not enough—but we have to intellectually
feel and also come to the conclusion by
studying facts and figures that the interest of
small regions lies in being one with the
whole of big India. It is that alone which can
b. the basis of our real integration. For
instance what was not common between the
kauravas and the pandavas? The blood was
the same, the gurus were the same, the race
was the same, the language was the same, the
script was the same, all these things were the
same. Yet, when 'interests differed, they
sought the worst battle in the world and
decimated the whole manhood of India.
Today, for instance, if we look at the Muslim
world, there are ever so many Muslim
countries which are not united, because their
interests are divided. Therefore, we should
base our national integration on the basis of
interests, after studying the same. How can
these interests be achieved, how can our
goals be achieved? Only by remaining part
and parcel of this great country, of this great
Republic.

Sir, I think I have already taken more tim,
than was necessary, but these were the two
things which I wanted to emphasize, and I
have placed before the august House the few
thoughts that I had on these questions.
Thank you

SHRI MOHAN LAIL SAKSENA
(Nominated): Mr. Chairman, I rise to
associate myself with the Motion of Thanks
to the President for his last Address to
Members of Parliament. But at the very
outset. I would like to offer my hearty
felicitations to him on the completion of the
tenure of his office. This may sound
somewhat strange but I am one of those who
believe that the proper time to offer
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personal felicitations is the time when he
leaves his office, after doing his job well and
not when he assumes it. Six-, it was the
country's good fortune that in the formative
period of the Republic we had Dr. Rajendra
Prasad as our President. Apart from the many
qualities of head and heart with which he is
endowed, his close association with Mahatma
Gandhi as well as his prominent role in the
struggle for freedom and in the framing of the
Constitution, he was marked out as the most
suited person for this august office, and the
admirable manner in which he has carried on
this great responsibility has not only justified
the choice of the nation but also raised him in
popular esteem.

Sir, repeated references have been made to his
dedicated and saintly life, his simple habits
and humility. But what is remarkable is that
he has remained unaffected, his mode of life

1 of simple living and high thinking has
'remained unaffected by the atmosphere of
ease and comfort, of pomp and show
prevailing in the Rashtra-pati Bhavan. Still
more it is remarkable that there has not been
any marked change in this atmosphere which
is reminiscent of the feudal times and also is
not keeping with the socialistic pattern of
society. Sir, I should like to quote only one
instance. The gaudy and costly costumes of
the attendants continue practically unchanged.
They should be changed as soon as possible
for they are reminiscent of feudalism and not
in keeping with socialist pattern of society. It
may also be remem-

t bered that what used to be the garb of
respectability, the apparel worn by princes
and the noblemen and the

i courtiers and the elite was purposely made
by the Britishers—the uniform or the divery
of their khansamas, khid-madgars, chaprasis
and chopdars. Sufficient time has elapsed
since the Britishers left us and 1 hope
necessary-steps will be taken in the near
future to change the atmosphere.

Thiy; is supposed to be the last
Address of the President but I may
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assure him that we will continue to look to
him for guidance and inspiration. For long
before he came to occupy this august office, '
he was known as a devoted and selfless
servant of the people. .He had been
acclaimed by the people as the country's
jewel, clesh ratna, and he is one of the few
leaders who inspires universal love and
esteem. Though a man of few words, his
words are weighty and have far-reaching
influence because what he says he means and
he practises what ,.he preaches. Sir, I hope it
will be given to him still to inspire and serve'
the nation. Generally, parting is painful but I
may frankly state that I do not hav, any such
feelings and.for very good reasons. Firstly, I
do hot have any sense of separation for. he
has been one of the shining lights of our
political firmament arid will remain so
wherever he may be. So, I hope that it will be
given to him to guide us even after he is free
from the shackles of office. The second
reason is, we are going to have another man
of faith, a philosopher, a professor of
humanities, one who has got broad
sympathies and a wider outlook of the ,
world, and if I may be permitted to say, more
suited to place before the world our highest
ideal of "vasudhaiva kutumbakam" 'the
whole universe is a family,"—than any other
person today. And one thing more. You are
not going to occupy this place by the favour
of one party or person. Your nomination has
been acclaimed by all the parties and it is a
good augury and matter for joy and
encouragement. I hope that things will
improve and change for the better. The next
five years are very fateful and especially in
the coming two years, there may be
developments which may determine the fate
of the country for decades to come and I hope
that under your guidance the country will be
able to steer clear of all the dangers.

Sir, lastly, I feel a little glad that Rajendra
Babu will be free from the shackles of office
and he may yet be
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able to render greater services to the country
at a time when it is faced with fissiparous'»
forces at home and with perfidious
aggression’ = from abroad, when the
foundations of freedom have not become
very firm when the roots of democracy have
not gone very deep, Indian unity or national
unity needs to be strengthened, and the vision
of Mahatma about panchayati raj or people's
raj, about the working of parliamentary
democracy remains unrealised. As he said,
many parties and persons will Woo the voters
but only the very best will win. But to our sad
experience, we know that the last general
elections have revealed that the contrary has
happened. Generally, the very best men have
been scared away. And I may remind the
House of one whom we all miss. For him
everyone of us has great respect and many of
us will even be prepared to make room for
him. He fought the election to this House but
he was found at the lowest rung of the
election ladder. I need not say anything as to
how others got through to this House. But I
think there is sufficient reason for us to
ponder. The elections have not achieved their
primary purpose of providing the electorate
with an opportunity to have a government of
their choice, as well as an opportunity to the
parties to educate the electorate about their
policies and programmes, about their past
achievements and their future aspirations. But
they have certainly served one useful
purpose.  They have revealed the
shortcomings, the lacunae, in the election
law, how money has become a menace and
defeat the very purpose of law. The guardians
of law found themselves helpless. Under their
very nose things which are defined as corrupt
practices have taken place which they could
not take cognizance of. For they can be
enquired into only by an election petition.
Sir, as you know, election petition is a tardy
process, one of the election petitions relating
to second general elections was decided
only after the term of
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the Member was over, after the third general
elections were over.

So, taking all this into consideration I am of
the view that this should have been
referred to in the President's Address, and
if for some reason or other it could not be
taken up in the Address, it should have been
discussed by means of a resolution. But I
feel that a commission has to be
appointed, a commission consisting of
Members of the two Houses and
presided over by a person in whom all
parties and people have general faith, which
might go into  the existing election
law and make recommendations so that
the recurrence of the deplorable
happenings in the last elections can be
prevented in future. [am not interested
in  whether money played a part or
corrupt practices were followed in a
particular constituency or not, but I know
for certain that there is scope for that.
Money has played its part and has proved as
the biggest menace to democracy, and if it is
not stopped I am afraid it does not bid
good for democracy in this country, and
the dream of Mahatma Gandhi that many
parties and persons will woo the voters but
only the very best will win, will remain
unrealized, and so I would like the
President, when he leaves his office, to think
of what is known as the last will and
testament of Mahatma Gandhi, of his idea
that the Congress should convert itself into
Lok Sevak Sangh. It was not possible to do
so and we did not accept it. But now
cannot we start some such organisation, of
having an all-party basis which might do
the same work on the lines suggested by
Mahatma Gandhi and  which  might
ensure that all parties and persons may
woo the voters but the very best will win
them? I have written something about this
and I have got a number of
suggestions, but it  will take much time
to refer to them. I believe that, at a time
when we are faced with many dangers and
pressing problems and when the
old
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generals of Mahatma Gandhi's nonviolent
army are not only ageing but are arrayed in
different and opposing camps, it would be
possible for only one person, and that is Dr.
Rajendra Prasad, to bring them together,
to make them sit together and make them
talk to one another and to find as to
what they are fighting for, as to where they are
drifting to. Is it not possible to arrive
at the greatest common measure of agree-
ment among them and reduce their
differences to the minimum? Is it not possible
to map out an area of agreed activities  to

the largest extent possible and on
which they can concentrate their
attention and, above all, to have an

effective machinery. and a law to  ensure free
and fair elections and to avoid waste of time,
energy and resources as the last elections have
entailed. As you know, passions more
than principles have swayed the last elections.
Election campaign was purely directed to
somehow or other collecting people, through
film stars or artistes, propaganda through
loudspeakers and other means, and then
raising slogans on behalf of or against a
party candidate; that is all, nothing else;
there was no talk of principles.

These are some of my expectations of Rajen
Babu and therefore I feel a little glad that he
would be free from office. But I am a little
nervous because of his health. He is not in very
good health and I am afraid at the Sadaqat
Ashram he may not have the same medical
facilities, and care as in Rashtrapati Bhavan.
Doctors who were asked to come here recently
are there. Even in Delhi I believe it was the
prayers of millions of people which enabled
him to tide over the crisis ten months back,
when the doctors were passing anxious days
and nights and when all of us were living in a
state of suspense, and at long last by God's
grace he recovered. I have every hope that the
prayers of millions of his countrymen who
love him as well as ever, and who have still
faith in him,  hope will give
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him the necessary strength to do what we
have failed to do so far. Not only-thai I also
take this opportunity to express my thanks to
the doctors who had attended on him during
his last illness, and through whose efforts he
has been able to recoup and attain his present
strength, poor though it is, and I hope I am
voicing the feelings of every Member of this
House in this regard.

Sir, I now come to the next question which
was raised by my friend, the D.M.K. leader,
Shir Annadurai; I am sorry I have not been
able to pronounce his name correctly just
now, but I will get used to it. Sir, I listened to
his speech with attention and 1 ™ay
congratulate him on his maiden speech and
for the forceful exposition of his case for
Dravidastan or Dravida Nad. [ am glad that he
is here and I am not telling him that "you
have sworn your allegiance to the
Constitution and you have no place here since
you say something against the Constitution;
you should not speak of secession." It may be
constitutional; it may be unconstitutional, but
that is another thing. I am glad he is here, and
I hope he will be ableto ... m

SHRI A. D. MANI (Madhya Pradesh):
not here.

He is

SHRI MOHAN LAL SAKSENA: I am sorry;
I thought he was here. Anyway I hope he will
take a long-range view of things and look to
the other side of the picture. There was a
time when Bulkanisation of Europe was
favoured but after the bitter experience of last
two World Wars the position has completely
changed. Even big nations are trying to come
together, to form wunions and other
arrangements. So Dravida Nad can never
serve his purrpose. It would create
tremendous problems and difficulties. He
may have his grievances; he pointed out
about planning, about location of industries
and other matters. But Balkanisation  of
the
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country is not the remedy as will be evident if
he looks to Africa, to what is  happening
there. There are two Power blocks in the
world and they are trying to jump upon
cach and every small nation and that is what
will happen in India if there is secession of
part of the Union of India. When th,
Britishers left India there wer, 500 odd
native States left behind as entities
separate from the rest of India and the
Britishers had hoped that the native
States would create sufficient trouble for
us and would not enable India to
come together as a composite whole for a
long time to come, and I am glad to recall to
mind that through the far-sighted
statesmanship of Sardar Val-labhbhai Patel
they wer, all integrated in a very short time
with the rest of India, and I hope we will not
witness such a scene again and that we will
not add to the present number of
States. On the other hand I would come
back to my old suggestion, of having zonal
councils  with actual executive power. In
1956 1 had suggested that the zonal councils
should not be merely advisory bodies. As a
matter of fact, it was Pandit Govind Ballabh
Pant who had accepted them as advisory
bodies and I had pointed out even then, that as
advisory bodies they were not likely to serve
much useful purpose. On the other hand, I
had suggested that the zonal councils should
b. armed with powers and if the States
are not preparedto delegate them some
powers, the Centre should, to begin  with,
delegate certain powers. They could be
entrusted with planning in their zones, the
transport and communications could also
be placed under their control, and even
the railways in their zones—once they got
started, other things could be included.
Not only that; I had wanted that there should
be only five or six zones, each having a
common Governor, a common High Court
and Public Service Commission for the
zone—I do not want to go into details—and I
would like my friend to think on these
lines and to see whether his difficulties
cannot  be solved or his doubts cannot be
resolved that way.
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Then, Sir, about planning something

has been said; -much has been said.

There was some reference about the

enquiry by committee, as to why the

" committed' had taken so ¢ long ,, to report,
and it way asked as to where the increased
national income had gone and how the rich
were becoming richer and the poor poorer. I
may point out that it does not require much
enquiry. Mahatma Gandhi had mtold us,- father
warned us, that ,any plan that exploits only the
-natural resources and ignores the human
power was a lopsided plan, that it would never
bring about equality amongst the people. But
we have gone to the contrary path and so
! that is what has-happened. -I for one believe
in planning, I am for co-operatives and yet |
confess that I am not enthused. Many of the
difficulties about the Second Plan have come
true, because there was' no proper control
exercised over the projects, and nothing has
been done to take steps to prevent the recur-
srence of-past mistakes, to check the soaring
prices, the rich becoming richer and the poor
poorer. We have taken to planning as we want
to go ahead, but the obstacles -we have come
across, we have not taken steps to overcome
them or to profit from our past mistakes. To my
mind the greatest challenge to the planners, to
the administrators, to the public men and to the
statesmen is the unemployed person in the
village or in the town, who is prepared to do
even manual labour but to whom you cannot
give any work. It is suggested that after the
Third Plan or the Fourth Plan they will be
provided with some work. I was reading a
speech by one of the Chief Ministers the day
before yesterday the gist of which was: "If you
require two pieces of bread and you have only
one, even then I want you to spare one-eighth
or one-tenth for national development and the
well-being of the future generations". Is it
reasonable for a Chief Minister to talk like
that—if you have one bread, share it?

[RAJYA SABHA ]
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MR. CHAIRMAN: You have exceeded your
time. Please wind up.

SHRI MOHAN ~LAL SAKSENA: Mr.
Krishnamachari is here and I hope he TvTTIl
bear rrte out. In 1954, as far back as that, |
had given him a definite -scheme for villages
where co-operatives could be started whereby
we would be able to guarantee work to a
villager for five days in a week. He will have
to contribute only one day's labour to the
oofcoperative. That scheme was not accepted.
It required only Rs. 2,500 by way of grant and
Rs. 3,000 by way of loan. We wanted to
guarantee work. Have we got any other
scheme? Sir, we are concerned with big
things only. We seem to be suffering from
neurosis of planning for big things only. I am
sorry to say that these small things that count
go ,,by default. We should take note of that. I
know, Sir, that many things are decided by
the Planning Commission, but even the
Planning Commission Members do not know
whether  their  schemes have  been
implemented by .the States or not.

I would remind my friend, m Mr.
Krishnamachari, about the scheme of having
State Housing Corporations. Schemes were
devised but not a single State has set up a
Housing Corporation. Money has been spent.
It has been given to capitalists for providing
employment and they have just spent the
money but there is hardly any improvement.
The scheme of having Housing Corporations
has remained unimplemented. 1 have
repeatedly reminded the persons concerned
but with no results.

There is another suggestion. Sir, the President
will be retiring in a.few-days' time, and as |
told you, so far as he is concerned, his
guidance and his advice would be available.
But there should be some provision in the
Constitution itself by which the benefit of his
advice, experience and mature judgment
could be made available to the Government.
But the question is:.
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How can it be done? After all, you are
having m ex-Chief Justices in this House.
You have an ex-Governor-General outside.
Can we not have some provision, by
whatever means...

SHRI J. N. KAUSHAL (Punjab): Shri
Rajagopalachari, the ex-Governor-General,
is already giving advice.

SHRI MOHAN LAL SAKSENA: Yes, he had
to give that way and that is the greatest
justification for what 1 am saying. My
submission is this that there must be an
agency through which either the Head of the
State or the Prime Minister should be able to
call them and consult them or get their
opinion, or if they feel concerned about any
question, they should have the right to write
to the Prime Minister or the Head of the State
and that should be considered by the Cabinet.
After all, the final decision will rest with the
Government. But their views will provide an
opportunity to the Government for second
thoughts. 1 know wunder the existing
conditions people dare not say "no" to
anything which is said by the Chief Minister
or the Prime Minister. It is not only in the
interest of the nation alone, but if is in the
interest of the Government also. You cannot
always expect Rajaji to go on writing to you.
On the other hand, there should be some
provision by which they are kept in the
picture, so that we can get the benefit of their
advice. To begin with, I would include the
Prime Minister, ex-Chief Justice of India, the
ex-Governor-General and the President for
this purpose.

SHrI BHUPESH GUPTA (West Bengal): We
have only one ex-Governor-General and that
is enough.

SHRI MOHAN LAL SAKSENA: Sir, these
are the suggestions that I had to make. I am
grateful to you for having given me the time
and for having sat through my speech. I hope
the suggestions that I have made will be
considered.

[2MAY 1962 ]
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SHRI PANNALAL SARAOGI (West Bengal):
Mr".*Chairman, Sir, our President's present
Address should be read together with his
earlier one delivered at the last Session of.the
second Parliament. Sir, both the Addresses
deal with many aspects, social, politioal and
economic, but I would make my observations
confining myself to only a few salient points.

Sir, in the international arena, we deplore the
nuclear tests for they stare grimly at the face
of humanity. It raises the vital question in the
mind 'of the average individual whether man
has any future.

Closely connected with this is the problem of
disarmament. Peace cannot be guaranteed by
mounting war-preparedness. The cold war
may develop into, a shooting war by its own
inexorable law, and if and when it does, the
future of human speeches becomes only a
matter of speculation. Hence it is the major
duty of the major powers to guarantee the
future of mankind. Sir, we are proud that we
have been playing no inconsistent and no
mean role in this regard.

Sir, during the year under review, we were
constrained to march into and liberate Goa,
Daman and Diu, the last vestige of Portuguese
colonialism in our country. The British had
parted, the French had made the de facto
transfer of their colonies but the intransigence
of the autocratic Portuguese regime would not
follow suit. They refused to recognise the
changed context, the changed attitude all over
the globe.

As for ourselves we were committed to strive
towards securing the unity of our nation. This
unity, Sir, was incomplete till the foreign
pockets were not liquidated from our soil. We
have undertaken to honour international
obligations and to promote international law,
but first and foremost, we have to maintain our
territorial integrity. We would have been
dishonest to the national honour if I we would
have allowed the Portu-
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[Shri Parmalal Saraogi.] guese regime, the
Portuguese colonialism, to stay in our country
specially when it was reported that Portugal
was about to enter into a pact with Pakistan
that it would hand over Daman and Diu to the
latter in return of an assurance of military
assistance in the case of an attack on Goa. We
are glad that our Government has been able to
avoid a major world conflagration on this
issue and in the words of our President,
"Conducted practically a bloodless operation"
to clear the job.

[THE DEPUTY CHAIRMAN in the Chair]

Madam, good neighbourliness has not been
prevailing with our neighbours. Our relations
have not improved in any way during the
year under review. Committed as we are. we
shall strive to solve all our disputes by
peaceful means including direct and indirect
negotiations. But flat despair should not be
allowed to be the final hope. We may have to
take recourse to other methods or devices, if
forced. Arbitration, however, should be ruled
out in settling any dispute involving a claim
upon our territory.

Sir, in the last general elections, the people
have reiterated and proclaimed ther renewed
faith in the present Government which stand
for the valued principles of neutrality, co-
existence, peace, prosperity and progress.
Even in a place like Calcutta and Greater
Calcutta, which was considered as a
stronghold of the Reds in the 1957 elections,
the Congress has come out with a thumping
majority this time. This should, at least now,
silence the right-thinking critics . . .

SHrRl DAHYABHAI V. PATEL (Gujarat):
What about the Reds inside the Congress?

SHRI PANNALAL SARAOGI: . . . They
should start appreciating the role of the
Government.

Al
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Our President has spoken about the Third Five
Year Plan envisaging as a large-scale effort
to build wup our national economy, to
increase productivity and employment and to
ensure the development of society on the basis
of justice, social, economic and political as
enjoined by our Constitution. He has given
a call that the 1 P.M. Plan must increasingly
bring within its scope of implementation a
larger number of our people as
participants  in  production with both skills
and understanding of the national objective.
This is a stirring call and I do hope that the
leaders of all shades of public opinion would
do their best not only to  see that the Third
Plan is a success, but that we are  able to
launch  upon bigger and bigger Fourth and
Fifth Five Year Plans with renewed vigour and
confidence. Even an independent person like
Dr. C. D. Deshmukh, while speaking only
three days back, gave a glimpse of India in
1961—a brighter, healthier —and  happier
country. He observed that electricity would
have reached every village by then. The
people would have more food to eat and
more milk to drink. There would be no
serious unemployment. The per capita
income would have doubled. He further said
the per capita consumption of foodgrains
would increase from 14 oz. to 18 oz., milk
production would be doubled, and an average
individual would have 36 yards of cloth as
against 16 at present. The present per capita
income is Rs. 331. It would reach Rs. 792
during the next two decades and would be
above subsistence level. Every second man
would have a bicycle. Dr. Deshmukh
prophesied that India would advance very
much industrially during the next two de-
cades.  One-third of the national income
would be from industries  and another one-
third from agriculture— a welcome feature.

Today over 50 per cent, of our national
income is derived from agriculture and about
70 per cent, of the
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population is dependent on it. And this is
the main ingredient in an underdeveloped
country. There are other ingredients and
requisites of planned development such as
the formation of social capital, stepping up
of the rate of investment, creation of social
enthusiasm, strong and stable government,
control on population and so on. All the
above requisites can be fulfilled only when
there is planning. Planning alone is capable
of making an integrated approach to the
task of development or growth, in any
country. Those who are opposed to
planning and those who believe in the
laissez faire policy should take serious note
of this.

A review of the study of the economy of the
nation during the year that has just passed
discloses a mixed picture of light and shade.
While on the One hand there was an increase
in the over-all production of agriculture and
industry, on the other. there were serious
imbalances in important sectors of our
economy, like power, transport, coal, special

varieties of steel etc. Ay regards
agriculture,  specially cash crops, we have
to guard against the = phenomenon of

satisfactory output in one year followed by
scarcity in the other. There was a record
output of raw cotton in the year 1960-61. but
since the agriculturists did not get an
economic price, there was a switchover of
land from cotton to oilseeds, particularly to
ground-nut resulting in serious scarcity in the
current season. We had a bumper  crop of
jute this year, but I apprehend that a similar
situation will develop in respect of jute
also. The Indian Jute Mills  Association is
a very important  and powerful body,
but they have failed to rise to the occasion
and to act in the national interest. The
jute mills have been making satisfactory
profits, but somehow or other the agriculturist
did not get a fair and economic return for his
fibre.

Kegarding sugarcane I would like to bring to
the kind notice of the Food and Agriculture
Minister that during the present sowing
season, there has
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been considerable diversion of land from
sugarcane to other crops, specially in Uttar
Pradesh and some parts of Bihar. The
production of sugar in the year 1960-61 was
about 3 million tons, to be exact, it was 29.86
lakh tons. From all indications available, the
production this year should be near about 26
lakh tons and I think that the production will
not be over 2.5 million tons next season.
With the increasing consumption, which
should not be less than 2.5 million tons next
year and with exports of another 3 to 4 lakh
tons which should be maintained, I feel that a
situation may arise which may need our
constant vigilance.

The over all balance of payments position
continues to remain  difficult during the first
year of the Third Plan despite an  increase in
exports by Rs. 34 crores and a decline in
imports by Rs. 127 crores. There was a further
decline in  the level of foreign exchange
reserves even after taking into consideration a
net drawing of Rs. 58.3 crores on the
International Monetary Fund.  The reserves
declined from as much as Rs. 748 crores at the
end of the First Plan to Rs. 136 crores at the
beginning of the Third Plan. Today they are
a little below even this level and are round
about Rs. 120 crores. Basically the
weakness in the balance of payments position
reflects a structural deterioration in regard to
invisible account. =~ With the progressive
decline in foreign exchange reserves and a
sizable increase in external indebtedness the
current invisible account in the balance of
payments position emerges as a net source of
drain whereas it yielded a net surplus of
about Rs. 200 crores per annum only a few
years ago. Again, the repayment obligations
on foreign aid have been rising. Movement
of private  and banking capital during the
year 1961-62 also tended to add to the pressure
onreserves. In this context of a narrow
margin of reserves and a sizeable gap
even on maintenance account leaving aside
capital  account, there i little doubt that a
vigorous promotion of exports has  become
a
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[Shri Pannalal Saraogi.] major
desideratum of our economic policy. The
Report of the Ramaswami Mudaliar
Committee is before the Government and
it is high time that decisions are taken 'on
its reccommendations. The allocation of Rs.
1 crore for the purpose in the Budget
seems to be rather meagre.

Madam, the maximum utilisation of
productive resources can be assured only if
the different sources of finance are
harnessed to optimum efficiency. It is
extremely necessary that the transfer of
resources from the people to the
Government must not result in a reduction
in net investment. The money collected
through taxation and loans should be
invested to the maximum extent in
productive projects. The administrative
machinery must be streamlined at various
levels in order to effect economy in
expenditure, remove procedura]
difficulties, expedite decisions and co-
ordinate policies.

Madam, our revered President, in a
touching reference has mentioned that this
was the last occasion on which he
addressed as the President of our Republic.
We on our part, wish to record our deepest
appreciation of the tradition he would leave
behind and our gratitude for all that he has
done for the country during his tenure. We
are fortunate that we possess a great man
like Dr. Radhakrishnan as our next
President. One need not dilate on the
manifold qualities of his head and heart.
They are so obvious to everyone. With
these words, Madam, I support the Motion
of Thanks whole heartedly.

THE DEPUTY CHAIRMAN: Shri Sudhir
Ghose.

SHRI PANNALAL SARAOGI: Are we
continuing during the lunch hour also?

Toe DEPUTY CHAIRMAN: We are
having no lunch hour today.

SHri SUDHIR GHOSE (West Bengal) :
Madam Deputy Chairman, the
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President in paragraph 12 of his Address to
both Houses of Parliament has made a
reference to the Disarmament Conference in
Geneva and to the Disarmament Committee
of the United Nations and.India's,role in it.
That conference and the problem of war and
peace today is uppermost in the minds of all
peace-loving men and women all' the world
over, in spite of their domestic
preoccupations. I wish to offer a few brief
remarks on this subject and the purpose of
my brief remarks is to make a specific
suggestion to the Prime Minister.

The discussions that have gone on at these
conferences in Geneva, the attempt each side
has made to overturn the pjther instead of a
sincere desire to reach a basis for an under-
standing has been a disheartening spectacle.
On top of it all, the President of the United
States has disappointed men and w>men all
the world over who had pinned their faith in
him by resuming nuclear tests in the earth's
atmosphere, which has endangered the future
of man. The explosion of nuclear bombs and
the pollution of the earth's atmosphere,
Madam Deputy Chairman, is a crime against
mankind—whether it is committed, by a
Communist Prime Minister or a democratic
President. By their action and by their
defiance of world opinion, Chairman
Khrushchev ana President Kennedy have
earned the curse of every mother—black or
white—who has a child.

Only last September, President Kennedy,
while addressing the United Nations said:

"Today every inhabitant of this planet must
contemplate the day when it may no longer be
habitable. Every man, woman and child is liv-
ing under a nuclear sword of Damocles
hanging by the slenderest of threads, capable
of being cut at any moment by accident,
miscalculation or madness. The weapons of
war-must be abolished before they abo-
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lish us. .For 15 years the United Nations ha
sought reduction and destruction of arms.
Now that goal is no longer a dream. It is a
practical matter of life and death. The risks
inherent in disarmament pale in comparison
with the risks Of an unlimited arms race."

Madam Deputy Chairman, in spite of this
very wise statement, it seems -that the
President of th, Unied States allowed
himself to be misled by military doctrine
applied to false intelligence. Only last
autumn, when Chairman Khrushchev,
brushing aside world opinion, exploded his
57-mega-ton bombs and polluted the earth's
atmosphere he too said at that time, "We' ar,
carrying out experimental blasts and
improving our weapons, so that mankind
may never experience the horrors of nuclear
war." Madam Deputy Chairman, it is hardly
possible for any normal person to believe
that such sentiments are sincere either on the
Russian side or on the American side.

What are we going to do about it all? Our
Russian friends and our American friends ar,
not the only people living in this planet; apart
from 180 million Americans and 160 million
Russians ther, are more than 2000 million
other human beings living on this- earth, who
are bystanders in this mortal competition of
these two giants. The giants seem to have
forgotten that Soviet Russia and the United
States are not just two scorpions locked
inside a bottle fighting with each other; there
are hundreds of millions of others who are
not insulated against the results of their
action. And the time has come when these
hundreds of millions have got to raise their
voice in protest in Asia and Africa and all the
world over.

Some days ago our Prime Minister said
somewhere that while he admired the efforts
of Bertrand Russel and his efforts for peace
he did not quite understand what Lord Russell
meant by his recent suggestion to him that the

[2 MAY 1962]
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neutral nations might send their to the area
of nuclear explosions. I suppose what Lord
Russell meant was a type of satyagraha. If
the neutral nations of the world sent their
navies to the site of these explosions, neither
the American Government nor. the British
Government have the legal right to drive
them away from there. These waters around
the Pacific  Christmas Islands are
international waters and if the ships and men
of neutral nations are present ther. in the
vincinity of the site of explosion, well, those
who are exploding the bombs could not do
so without endangering the ships and men
belonging to neutral nations and this they
would not dare to do. This would perhaps be
an effective way of preventing the Anglo-
Americans from going ahead with their tests.

Now, Madam, apart from thinking of such
protests we must not give up all hope because
the Disarmament Conference in Geneva is
deadlocked and the Foreign Ministers have
all gone home. In spite of the sorrounding
gloom there seems to be some rays of hope
which we can discern in the horizon-It
appears that some encouraging progress has
been made in the negotiations going on
between the Americans and the Russians in
Washington over the question of Berlin and
the German problem. It appears that the
Western Powers have made very substantial
concessions and have offered to Russia, first
of all, a declaration of non-aggression
between  the Warsaw powers and the
Nato powers with a limited guarantee for
existing national boundaries but without legal
recognition of the Oder-Nisse line. In addi-
tion, they seem to  have offered the creation
of an international authority over access to
West Berlin with East Germany and West
Germany playing ther role of advisers- They
also seem, to have offered a U.S.-Soviet
agreement to prevent the further spread of
nuclear weapons  and thus making it
impossible for West Germany to develop a
nuclear bomb and in addition joint
committees of East Germany and West
Germany on technical problems.
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[Shri Sudhir Ghose.]

Now, a non-aggression pact between the
Nato and Warsaw powers as well as an
international authority over access to
Berlin—these are very substantial
concessions in favour of Mr. Khrushchev and
here is something tangible that we can hang
on to and build upon and perhaps the way to
build upon it would be to bring about a
gathering together of a summit conference at
this stage. Last February, Mr. Khrushchev
suggested to Mr. Kennedy and Mr.

Macmillan a summit meeting before the
Geneva meeting. Mr. Kennedy and Mr.
Macmillan themselves had suggested to Mr.
Khruschev, "We three accept a personal
responsibility for directing the disarmament
negotiations in Geneva". It is a great pity that
in spite of Mr. Khrushchev's request to Mr.
Kennedy and Mr. Macmillan, instead of
saying a resounding 'yes' and accepting the

suggestion, they opposed the summit
conference with the result that the
discussions at Geneva have reduced

themselves to a wrangle among people whom
Mr. Khrushchev contemptuously described as
"Bureaucrats". Mr. Khrushchev has made it
plain that unless he personally meets Mr.
Kennedy no other Russian—not even his
Foreign Minister—will be permitted to make
any concession.

Now, that there is something tangible to go
by on this problem of Berlin and Germany,
that can perhaps be the basis on which a
summit conference can now be gathered
together perhaps in June or July and once
some concessions are made by both sides on
Berlin and Germany, there would perhaps be
an  atmosphere in  which  Chairman
Khrushchev and Mr. Kennedy will find it
possible to approach this thorny problem of
disarmament, reduction and abolition of
armaments in spite of the lack of co-operation
from their colleagues Chancellor Adenauer
and President De Gaulle. It is also
encouraging to observe that Mr-Kennedy has
recently withdrawn from West Berlin the
American General, General Lucias Clay and
Mr. Khrushchev has also ~ withdrawn from
East
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Germany Marshall Koeniv—the two people
who followed the path of rigidity in the past.

Madam, at present the Western Powers
possess about ten  times the nuclear
weapons of Russia and Russia possesses
about double the conventional military
power of the West and the problem has been
how to reduce arms on both sides without
upsetting this "balance of terror". We
have also heard the lengthy debates on this
question of a nuclear test ban.  If it is true
that detection devices have been so
developed by both sides now that any kind of
explosion that may take place in any country
can be detected from outside that country,
it seems a tragedy to allow these negotiations
to be wrecked over the question of inspection.
But the trouble is that each side insists on
what it believes to be just. If a man like the
Prime Minister of India was present at  the

next summit conference, perhaps he
could persuade his American and
Russian colleagues to see that the slogan—

that peace to be peace must be enshrined in
justice—is a worn out Western European
liberal sentiment;  because if there is to be
peace between two  lots of people, one
lot has to accept something which is less than
justice  according to its own ideas. We all
know that the idea of getting involved in a
summit conference does not appeal to our
Prime Minister. But, for the sake of all that
is at stake, I venture to suggest to the Prime
Minister, that he may perhaps feel persuaded
to take up with Mr. Khrushchev, Mr.
Macmillan and Mr. Kennedy at this stage
the idea of a summit conference. It may be
more logical to take it up first with his col-
leagues at the Commonwealth Prime
Minister's  Conference to be held in
September. But in view of the mushroom
clouds that are rising in the South Pacific
there is not perhaps much time to be lost.
Military logic in the United States has proved
to be exactly the same as military logic in
Soviet Russia in spite  of the deep
differences in their political philosophies.
A country that invests some-
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thing like 45 million dollars a year on
armaments naturally has a powerful
armaments industry and a very powerful
armaments lobby in Washington. And all
these powerful men do not like their
countrymen to see clearly that disarmament
offers the only hope of restoring national
security which the nations of the world used
to have when armaments could defend and
which the nations of the world lost when the
armaments became able only to retaliate and
not defend.

Madam Deputy Chairman, the American-
Russian gesture over Berlin appears to be
serious. Twice in the past Russia seemed
interested in a test ban treaty and twice the
opportunity was lost. The Western leaders
may dawdle and delay once the pressure of
negotiations and the pressure of world
opinion is relaxed. I, therefore, respectfully
suggest to the Prime Minister that in spite of
the limited character of the influence of India
in these matters perhaps the time to act is
now.

WA wagwt  3E feemiset
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AT | AT FREF Fi gEr EY
afemmt wax  fag aar afsg, s
oY A FIA § F IR WEL F AT
Hora &, 10-23 T F HHA 9T WX
femar ot 90-73 ®TAT WEAE &R
A1 99 IAEY ZEA FAT qgAC @
AL AT F FAT ITHIAAT ET FFaT
Z 1 %9 § wEar 9 AT surar 9HEr
1 STAr & 1 d W SyrEr 9a £
a9 s | gafad ag faema el
2 & o ™ ww F ogF F A
Fifemr FC o

it wme & afemat g € o
faradare & Aifragd § 9 @ d
ET | W W WY 39 {ieaEr
afeqdi § 997 3 fr g2 g a=v
fae F27 AFE] F1 ATEZ § HHT H G
& | AN ATHIH FTH1E F20E 74 2 |
4 a%9 qe% F1 AT § AT G g
# 9 H A F AW T AT | AT
, wff ¥, @l § wyger Av Fuer oA
FT WL ATAT #Y L F goye F A9
FAT 4@ AIE 9% @ § WL agl
%! 74T 7 faar smar i gfaw w3,
FAEET FAE HEA] F R G
AT | R e S A §
gfer s w8 wEt & 1 IAE A W
a7 wdt & | I FiwEr S fra G
v & Wi o gf Aimdr w0 fee d
5 frav S "9 gar frn faan
AT 2 | T "IEET , 3% 9T 6
®1E AT 2 A 41 TE | FATY TaRRe
T A B a1 A 2 I gEm F 0
agr 397 & 5 § g g, manve 9w
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[+ aram i afaa”]
fort #1% wavg #¢ W17 F7 § 7 &1
FHL & WH A9 T | 7 A Ead
AT e & I (e UF FE & A
TATT & | ATART UF FHA & AAG AL
FA¢ A fad o | A5 T e @
agt 9T ot FE W AT =g g, 9w
faeg= &g arg fasft g€ 2 ) sfaw 7
TE HHIE AN E | A W I E T
ff v ZeT @ | W OET FE OaE
F——fF= F AT FT qHG £, AT ©H
7 YT AL & W T AL Far A |
9 % St frgrea At & 91 @ 8
ag 79 ai %1 2 i 39% @n 7 fifaw
ﬂ'ﬁ% I ( Time bell rings. ) T
% f& @ A9 AWeg §94E w9
frn aqa %9, 399 =919 99 '
feerar aga faar s | 357 & @ /9
OATEHE FT TLFT T 99 2, IqH] 9T
g fan stor | oF fAr ¥ arae
ST AT4-ATA YRS &, I A wh
a7 faar sar & | ag 99 T
T AAfaa 2 o

§ Fgn F1 AgT TG FaA1 I1EA7 47;
fore «ft mrrr @i w=r Fen g fr
T WA 2 Zre faar e & fa
§ avE § g qafa = fh
W7 AR AEF H FHIAATR AT 3
a1 wEA T LA A Ere gEni |
AT W UHT ASY HOT, IANET AT
®Y, TAHI ATMEG F AR AR
FEAUCET F0 ARl wGT, Al T F
# WET UF THAT qE g fad wg
UF 731 TFa1 A T afrar gy
AU

FIFATOA WA AT Artewre | fare,
q 9 Al ¥ 709 AW J4re ag |

T BY g wEdr st &, &1 a%ar 8
A% & 41 "gTEAr AT SrAT wrasr
3T &, AT W AL T 0 A
AT qeF BT AAH FT ATAF AT |
gfag & qafenr &@ar g % a7 W
G WEAT § ARTEATR AT 9|
afsar | )

SHRI A. D. MANI: Mr. Vice-Chairman, I join
the other speakers who have spoken in the
debate today in paying a warm tribute to our
retiring President who would be laying down
his office 'shortly, and J take this opportunity
of expressing the wish that he will have many
happy and useful years of activity in his
retirement.

Sir, I should like to refer to certain paragraphs
in the President's Address namely paragraphs
15 and 16, where he has spoken about
parliamentary life and duties and about the
traditions of our parliamentary institutions.
There are a large number of people in our
country who do not believe in a parliamentary
democracy of the British type, and there have
been some persons who have been talking
about partyless democracy. I am glad tc find
my hon. friend, Mr. Morarji Desai, here
because he is quoted by Mr. Selig Harrison in
his book "India through the dangerous
Decades" as expressing the opinion that he
does not understand how 51 per cent majority
has got the right to rule over 19 per cent mi-
nority. I am not suggesting that he does not
believe in democratic institutions. Sir, two
general elections have passed and it is time for
us to ask whether parliamentary traditions
have been properly laid. I should like to
mention here that some days ago we heard
about a report of the Election Commission
asking ons of the Governors not to tour the ai-
ea during the election to some bodies. The
gentleman toured the area and issued
statements about what he did. He entered into
party controversies. Further, we have seen the
spectacle—and it is a question of tradition of
institutions that we are
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talking about—of Governors of States
applying for party tickets to the Congress
Party. The»se persons are going to hold the
scale even between members of the
opposition and those of the ruling party in the
States, and these gentlemen apply for tickets
to the Congress Parliamentary Party for being
sent either to the Lok Sabha or the Rajya
Sabha. I should like to ask the Government
and the Prime Minister whether these are the
proper traditions that we wish to lay during
our development of democracy. I think, Sir,
the time has come for Government to pass an
Act giving every Governor who has retired
from office a pension so that he does not
hang on to the Supreme Court asking for
briefs or arguing cases of the capitalists
concerned. And I think that all the Members
of the House will agree that the office of the
Governor is on the same par a.s the office of
the President in regard to the conventions
which have got to be observed. And I would
suggest therefore...

SHrRI SANTOSH KUMAR BASU (West
Bengal): May I ask one question? Was m,
friend reerring to retired Governors or
whom?

*SHRI A. D. MANI: Retired Governors
should be “iven a pension. They should be
treated like the Auditor-General or the
Election Commissioner who operate under
certain limitations. We do not want ex-
Governors to go round the ordinary courts of
law and argue cases. Itisreally. ..

SHrRI R. R. DIWAKAR: They, the
Governors, would not like to lose their
freedom like that by taking a pension, I
think.

SHRI A. D. MANI: Yes, Sir. But we wanted
to discuss what that freedom was going to
be—is it a freedom to apply for a party ticket
when you are a Governor? I should like an
answer for that question.

I should like to pass on to another point . .
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THE MINISTER ofF FINANCE (SHRI
MORARJI R. DESAI) : Sir, may I ask him a
question? Does not a governor become an
ordinary citizen alter retirement? Why should
he be debarred from getting any party ticket?
I do not understand this kind of democracy
What is this democracy?

SHRI A. D. MANI: I would like to mention
that for being called 'His Excellency', for
sitting at the Government House, for being
clothed with all the paraphernalia of the
authority of the State, a person must make
sacrifices.

SHRIMORARII R. DESAI: Oh!

SHRI A. D. MANI: We do not want
Governors to set up a bad example of being
the tools of the party in power. That is what I
want to mention and I hope that Members of
the Opposition and the Government would
have an occasion some time in future to meet
and discuss the matter at length.

SHRI SANTOSH KUMAR BASU: Now,
what about Governors being appointed from
amongst partymen by the  British
Government and other governments while
they were in office?

SHRI A. D. MANI: Sir, my hon. friend is
thinking in terms of colonial history. We
are not a colony here.

SHRI SANTOSH KUMAR BASU: We . ..

SHRI NIREN GHOSH (West Bengal): Is
there any Governor in the United Kingdom?

SHRI SANTOSH KUMAR BASU: Not in the
United Kingdom but in other countries they
have Governors and Governors-General,
from amongst their partymen.

SHRI A. D. MANI: I would like to mention
here that we are talking of convention”. And
yesterday my hon. friend, Mr. Annadurai,
spoke about the incompatibility of the words
'national integration,' that this Constitu-
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[Shri A. D. Mani.]

tion is federal in its content though there arg
unitary functions assigned to the Centre with
regard to the economic development of out
country. Sir, my State, Madhya Pradesh, hag
not been enthused by the way in which thg
Cabinet has been formed here. The Prime
Minister addressing a Press Conference i
Delhi said that in appointments made to thg
Cabinet the claimfe of the 'States and areas
should be taken into account and though I ami
not interested in ministerial positions, I should
like to read out for the benefit of the House the
following break-up of Cabinet appointments.

SHRI DAHYABHAI V. PATEL: There are
some more to come, there is hope still.

SHRIA. D. MANI :
Andhra Pradesh 43 M.Ps.—4 Ministers

Assam : 12 M.Ps.—Zero

Bihar : 53 M.Ps.—5 Ministers
Kerala : 18 M.Ps.—1 Deputy Minister
Madras : 41 M.Ps. —3 Ministers
Mysore : 26 M.Ps. —2 Ministers
Orissa : 20 M.Ps. —1 Minister of
State

Punjab : 22 M.Ps.—1 Cabinet Minister
Rajasthan 22 M.Ps.—3 Ministers

Madhya Pradesh gets nothing.

Sir, I am not suggesting that people should be
appointed purely from a region because they
represent it but if you expect the States to put
their heart into the execution of the Plan, they
must have the emotional satisfaction of
finding that one of their men has been chosen
for an important position in the Centre. We
have got the Bhilai Steel Plant in Madhya
Pra-dech; some of the best coal fields are
located in Madhya Pradesh, and because
Madhya Pradesh has not returned a sufficient
Congress majority, we should not be
penalised by losing representation in this
case.

Further, the Prime Minister said at the Press
Conference in Delhi that the two Chambers,
the Rajya Sabha and the Lok Sabha, will be
treated on the same footing. We have seen
during the lasttwo years that the Rajya
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Sabha has been ldsing its powers and functions
on account of decisions taken elsewhere. On
the Income-tax  Bill, many Members of
this House would have been willing to give
their suggestions in the Select Committee but
it was decided that the Rajya Sabha shall not
sit in the Select Committee. We are very happy
that Mr. Morarji Desai is here to listen to the
debate. The other day, we found that the Mi-
nisters were not even attending  the seusion
of this Chamber. Sir, if the Rajya Sabha is
to function effectively, certain traditions have
also got to be followed.  And, Sir, there are
many-men in this House—the Prime Minister
said that we are all on equal terms—who
would be willing to serve the States in some
suitable ministerial capacity. Look at the
composition of the ministry. The Rajya Sabha
has been completely ignored. I can say that
with a certain amount of liberty because
nobody would charge me with
harbouring or nursing the ambition of getting a
ministerial position. I am a sort of an amicus
curiae 'speaking for the Opposition, for those
very able men who should also be given
adequate opportunities  for taking part in
ministerial positions.

I would like to mention that we ehould also
evolve traditions regarding the conduct of
elections. I think the Election Commission
should be given very wide powers to conduct
the elections. And after the way in which
certain people behaved in Punjab, after the
manner in which certain candidates
disappeared at the time of the election, I have
very grave doubts about the proper
functioning of the election machinery in
future. Now, is there any difficulty—I would
like to aisk the Government—for an amend-
ment of the Constitution being inserted
making it obligatory for all Ministers to
resign on the day the Election Commission
issues the notification calling for applications
for candidature? That is to say, we think of an
interregnum of about four weeks once in five
years when the Ministers should leave office
and the Governors should
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carry on the administration. There will not he
any break-down of the Constitution and I
think that after the way in which allegations
have been made about the conduct of
elections and about candidates being
persuaded or forced to withdraw, we should
think in terms of this Constitutional limita-
tion.

I would like to make a reference to my hon.
friend, Mr. Annadurai—who is not here—
about what he spoke on the Dravidibtan
demand which his party has sponsored in the
south of the country. I am surprised that Mr.
Annadurai should come and tell us that he
was very glad to find that people treated him
kindly. A large number of South Indians have
stayed away from South India; they hold im-
portant positions; they have merged
themselves with the community in which they
live, and it is incredible for a person to come
and say that South Indians are not properly
treated. What he has said comes from a sort
of psychosis and from the fact that he is
living in a sort of insulated compartment of
his own. He made a demand here 'for
Dravidistan. But the other day when the
Communists were trying to creat, trouble on
the border . . .

SHRINIREN GHOSH: Were they?

SHRI A. D. MANI: When they were alleged
to have created trouble on the border, the
Government of India brought forward the
Border Areas Bill. Now, I should like to ask
the Home Minister, i'f he cares to reply to this
point in the debate, whether he would not
make an amendment of the Constitution that
the raising of any demand for the secession of
any unit "will be considered a reasonable
activity. I think that we should take a very
clear stand on this issue and we should make
it clear that if any unit wants to secede from
the Union, the Union Government is prepared
for a keivil war. Unless a statement is made
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categorically, the demand of the kind that my
friend made on that day on the floor of the
House for the first time, in ten years of the
parliamentary life of this institution will
continue to be made in many forums.

Now, Sir, I would like to pass on to the
problem of disarmament to which certain
references were made by the previous
speakers, particularly by my friend, Mr.
Sudhir Ghosh. I am not satisfied with the
way in which the Government of India has
been reacting to these nuclear tests.
Questions were asked of the Prime Minister
whether any special protest was made to the
Soviet Union about the nuclear fall-out of the
Soviet explosion and according to my
recollection, the answer that he gave was not
satisfactory. Sir, I should like to read out a
very revealing report from Washington
wherein it is stated: —

"India, particularly the area below the
Vindhya range, will be well within the
fall-out pattern of the American test,
which follows a path just above the
Equator around the globe, west to east.

"This is due to the location of the British
Christmas Island and the U. S. Johnston
Island, both of which are close to the
equator." 2 P.M.

Our scientists have revealed that after the
Soviet tests there was radioactive fallout in
Calcutta, and the latest American tests have
shown that the area below the Vindhya range
is going to be affected.

Now, Sir, I know that it is very difficult for
us to mediate between two giants, but I
should like to ask the Prime Minister: "Why
should we not make a spirited and symbolic
protest by walking out of the Disarmament
Conference if both the parties are going to
continue the nuclear weapon tests?" And our
walking out. from there is not going to
weaken any of these two major powers. By
virtue of an act of courtesy extended to us we
have found a place in the disarmament body
to take part in the delibe-



1559 Motion of Thanks on [ RAJYA SABHA ]

[Shri A. D. Mani.] rations there and in the
negotiations connected therewith, thanks to the
pressure exercised by the Soviet Union, and
thanks t> the advoca:y of our case by Mr.
Krishna Menon in the United Nations. Unless
we make a their tests. There is one other fact,
are going to continue we are not going to
continue in the disarmament body, it will not
make an impression on the two giant powers to
desist from their tests. There is one other fact.
Sir,—this is also revealed from Washington—
namely, that the fall-out pattern graphs show
that it is moving to the East and that both the
U. S. and Russia will be outside the affected
zone—the affected zone is in the Pacific, and 1
think we should build up a Pacific security
zone asking for the co-operation of countries
bordering the Pacific and the Indian Ocean
area, so that no country, either the Soviet
Union or the United States, can experiment
with these weapons in the Pacific zone area.

If I may, Sir, I would like to refer to some
problems of planning—I will take only two
minutes. The other day we tried to put a
question to the Minister for Labour and
Planning asking him to give us an idea about
the kind of planning bodies which he wants to
put up in the States. If planning is to succeed,
Sir, and if our agricultural production is to
improve, it is necessary for a representative of
the Central Government to be on each and
every Planning Board in the States so that he
keeps a watch on the performance of the
States in the matter of production, and also
serves as the co-ordinating link between the
State and the Centre.

1 do not want to encroach on other Members'
time. I thank you very much for giving m,
this opportunity to participate in this debate.

Waat IA qgE (IAT N2A)
qrEa JgTER A, fraet of ards g
i dfase TkE am B X, |
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ATEATT A7 W E | w0 g famga
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g7 WEAIE FAT AT AT |;ATH A
gar f& s qw § awa g, a F
ooy A€ ®1 awAd” fF ara & wg
ZHT TEI E1 #FA & | W & A1 /49
qiffeaE F1 aqar gwie faw aga
FAAE AT g%, qga qwAIhag A
g% | wa T 1w rd A fewar 4@ 2
qFAT 2 | a2 WrE T T@Y E, v q
TG Fgdl F wrT g A g ar
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Z, fevdr #&F 9 & 0 zwre wrd
TH AvE ¥ AW FT 1E 4, 94
g W HIIF #OFE Aga 4w
9z 99 @ &l IEEA  wE
=rEgT ¥ A9 W1V ATIT FT HATA
&z far, e 4z S g v w8
2 fafesr gwwa &7 g@dt am 41 |
HY ATE ST WAT AT, TE AT AZ FgAT
o fEar 9 ag aar aE e fe
FET FA KT T § AT FET HIA
FTAZ AL AAT 2 | T I ATE KT FTATAT
Tzt g fF g fao® &, gwra awme
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faeren & 1 ze9 S 9awg &1 A
LM, 4% AT AN ZqarT F AT AT
A 7714 431 | T2 AT H IAF] FAT
argdr g e ags faeda £m g, fwe
FAIRAT ZIAT 2 | FATE Fa9 § THIHAT
o1 7z MY ARt ww w9 @ )
qz qrus  faoE o et azigd o
TA qF FIA1 KIAHT T/ F0% TAW
TF ATAT 40T WYL TAAFT &1 24 |

Tl FT AT IT ATE T F1 I19 T80
74, ¥ AT AFAMGIZ 41 | 3=
feedt %1 w391 *1 | hET 399
7z ArAA &1 & & 97 7 qraw 7 w9
T A 415 F AT ATIT FT A9 F
qAT FI4 A% F AT IA5T 0F qfeww
7z Irr fF A9 FIR F1 AT wEIA
ZITr | FNF AT I F Ag7 9% VAT 7
7z faaF3 3% Ay 931 F0

sHAFglaa 9z ¢ fremagadl
AT GET FTAT FY F | AT FHAT
7z 77 Fear fx g9 arfaariz< a0 &
FRATFIA, AL EAA AT N WIS
IET FET F | IR TEIT
fat wzr & 7 299 mArEEE w1
AL FI BT WTEEE G
F2Z AFA 2 | UAT AZF FWT T0f27 T
faz, 7 9%, A% Aramra 2 faar
IHF WA ATSAET ARl F | AR
TIIFT AET FEIG E 1 WA WAL
FGH &1 fagra aaws @1 2, 41 7
Fa%! fHfzam s w7 9t 398 o wfaar
o7 afagt g1, 39 99 | w9
Z91% w4 qrafase 91 §, T 79w 197
oI % F, 97F THL-IAT AT 1A A
o fee arzw fafqezs o =%
aftare &t 71 TF F7 AT AT A7 FoA
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TEATAT | T2 7§ 7 7 [+e2( 21 57, B
a1z | WA 391 F s ag war fw
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wign fafarer & afwEme g #i
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faelt awg & gzt 781 g a1 o am
FEAT wfET, it IAEI 3T AT GE
ZAT A1fET A1 ¥ 7 7 FAT A1(4,
g qAT W 3 | gafad 7w
o€t fraaw welt fF o2 s W
wrET 731 2, e 79 98 9ET WEdT
# f& Taa g 7 21 | wEm § T
i gaw ag dry &= | EaeE i oA
g ag Fgwr & ozw wwsr &
FLAL, & ATHT BT THFT AT A F,
mﬁmmﬁ%wﬁswmﬁw—
Fasat %t ﬂﬁﬂrgéaw fw‘t 7

2o & oo g a7 FiEw 9T @ E
w9 A qEAT 1T E W FF g
gifTg, magami#r ¢80 @@ F

A FT FeAT FIfEq |

oA UF AT T A AT
g & 5 g aF w7 fRar ) gar
araw g oA fF 3@ game
¥ oAt e § A TawT ar
difer & avw @ ) IR i
A AT AR AT, AG AT, TAT g,
F O 9FA & AT FF FET T,
sy 5 gw wf adEt & ogewme #
o Fgm & frew fedr Aigwm
gt 2, afer g Argwmawd @
w gz 2 Fogw vaw
wts faw avd e faar & gwrdy
i ay a7 &1 2| gafad & sawr
&g F gl & g B oag o
FIHT ATTAT, IAA AT T ET AVA |
209 RS—1
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o HO9T  gfedma #r a9 =
FIT AT 59 qF HIT HTH T 57T
ifedem ov = @ 3, o7 aw
a7 WEl T\ W AawNAT 2 F aed

W FAEN T WA e
T B @A gl 20 |\ AR ean fw
W & AT ZHET g AT ghv A0
AT W FEHT FEAA FE T
e Horr, rgw fazaa, s
FOAA WAT B AW T GIad,
m ogad frer ww o wEm R
FATC ATAPASAT agT HIRT FEAY
s @A fav fear <@ & Sfw
St dAFEEr § .

oY o dto Fmwdt (ITTHIT ) ¢
... 7 oW Few framer, St
F 5 B Ja1 g1 7€ FIAA A |

steat gar qge: § ST T B
TANAT §, AfFA HUA HE A A FF
@ g9 freem § W g
T, A AR A5 | R AR TE
AT Fard fe aredr S TR -
7% ¥ AW dEAst 89 weg At
# g

it wo Yo arFYdT :’-"lﬁﬂ'l'l

oftaat Fwr Age ;7 TAeAr g fw
a7 FAFAT Feg WA, Fafw 78 99
aE W W S A FwE g,
fr &1 dETa g 4z fear &)

§ waEr A % &L agr Fgr
Hgvarqr &% AgAq g ¥
A 9 @F A faEr w570
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[t 9T qgw]
EE U )
g fF gmt Wt SwowA AR

o TETFOM F, 7 g Sfadz g
a1 g AUAT ARG [yIEHY
agT ¥ Fgaw ¥ famd #3@
T Emere gaR A
M Egwa g & o g
| FI AT I A gA A%, a1
AT # wEr  qgdr g, wWife
TR A GAF—AZT Ty
AT 1 ST sgvemA FAT
qar 2, uF HA-AT AEAT 21 W
aq Twm & v ogwyafa¥z e
T, A oA oy W 2
I AWl qHFT ¥, mgArate ¥
gL AW FT arwd Wi wfEm &0, &
e W R AT SR gEa
qaa7  wag  faedt srgdr )

SHRI P. A. SOLAMON (Kerala): Mr. Vice-
Chairman, Sir, I need not begin by paying my
tributes to the President particularly because
it has already been done by our party leader.

Sir, the President was pleased to state in his
Address:

"...It is envisaged as a large-scale effort to
build up our national economy, to increase
productivity and employment and to ensure
the development of society on the basis of
justice, social, economic and political, as
enjoined by our Constitution."

The expression of these nobl, thoughts by the
President must be welcomed by everybody in
this House and outside in the country. But it
is our duty to examine whether the Govern-
ment have put them into practice as its
policies.

In this connection may I draw the attention of
the House to the first amendment that I
moved in which I tried to draw the
attention of the

President's Address  ic6g
[THE DEPUTY CHAIRMAN in the Chair]
Hous, to the system of "police verification"?

Madam, the system of police verification at
the time of recruitment prevailed for a lcaig
time. I think it was started by the British
imperialists themselves. But after
independence our democratic Congress
Government also implemented the same
system throughout the country. About this
particular thing so many questions have been
put in this House and the other House and so
many protests have been made by democratic
parties throughout th, country. I remember
that a few months ago this question was
raised in the West Bengal Legislature by a
member of the Opposition through a non-
official Resolution. It was discussed there
and the Chief Minister of Bengal at least
honestly admitted that this system existed
there and it was defended by him. But in
Kerala State when this question was raised by
a member of our party, the Hom, Minister of
Kerala was not able to admit the truth.

SHRI JOSEPH MATHEN (Kerala) r What
about the undesirable elements?

SHrr P. A. SOLOMON: This particular
system exists there and he was not able to
admit that and also that this was necessary
for them to conduct their government
services as well as other government
undertakings.

In this connection, I would also draw the
attention of the House to the manner in
which this system works and how this system
affects the entire mass of the citizens of our
country. Madam, this system, as you may
perhaps b, aware of, is working throughout
the country, under the direct control of th,
Home Ministry and by this system so many
people have been thrown out from employ-
ment and so many others have been thrown
out of even Government jobs. Not only that,
so many people who are entitled to get
Government jobs as well as jobs in the
Government undertakings, have been denied
this opportunity and this facility of getting
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such jobs. So it is a system of bureaucrats
and it is against the very principle of our
Constitution. I say this because, in our
Constitution, article 16 very clearly states
that equality of opportunities for employ-
ment will be maintained by the Constitution.
How can you have this equality of
opportunities for all citizens maintained if
you adept this system of police verification?
How can this be exercised by all the citizens
of India? That does not mean that I am plead-
ing that every criminal should be taken into
service. In Kerala, we had to face this
situation and we have nullified this particular
instruction and instead of that we had made
certain other arrangements to check up the
persons who had to be admitted into
Government service. A statement of the then
Chief Minister of Kerala is relevant in this
connection which I would read with your
kind permission. He says:

"I may in this context, point out that when
the Communist Government of Kerala
decided not to follow the secret instruction
of the Central Home Ministry, it did not give
up the process of verification. It only
changed the method of the verification and
the agency to conduct it. It decided—

(a) That the  Public
Commission itself s to
whether the applicants have any
record of prior conviction

Service
verify

for criminal

offences.

(b) That the vague term 'par
ticipation in subversive activities'
and the secret instruction of the
Central Hom, Ministry regard
ing its applicability to certain poli
tical elements, including the mem
bers of  the Communist Party,
was to be given wup. In other

words, the  Public Service  Com

mission was to satisfy itself not
only regarding th, particular
qualifications necessary for the

character  and
applicant  as

job  but also the
antecedents of  the
can be seen from records."

[2 MAY 1962 ]

President'’s Address i<70

In a democratic set-up the criminal elements
can be found out and they can be prevented
from getting into Government and other
employment. If that is the purpose, namely,
to prevent offenders and criminals from
service, I can appreciate it. But if it is used
for the purpose of preventing people from
employment and offices because of their
political affiliations or membership of
certain parties, it cannot be allowed in a de-
mocratic  set-up and a  democratic
government. That is what I would like to
point out.

In this connection, I shall bring out
certain things which will throw light on the
method and the mechanism by which this
system is implemented in this country by
the Congress Government. Here is a
letter— it may perhaps be a secret
letter— sent by the Home Ministry to the
Government of Bombay. This is an old one,
a copy of a letter written on 5th  April,
1950. Ifoundit in my office file. It
might have been sent by some democratic-
minded person in the Home Ministry either
in Delhi or in Bombay. Here it listed
certain organisations as organisations
indulging in subversive activities. It runs
thus: "The Ministry of Home Affairs will
communicate to different Ministries
and attached and subordinate offices under
them alist ofthe organisations which
are from time to time considered by
Government to be engaged in  subversive
activities, and the membership of, or
association with, and one of which will be
considered a good ground for the issue on
a Government servant of the notice referred
to in instructions. The list may be varied
from time to tim, by Executive Instructions.
For the present it has been decided that the
following organisations should be so listed:

1. The Communist Party,

2. The Revolutionary Communist Party of
India.

3. The
India.

Revolutionary  Socialist Party of
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4. Th,
Sangh,

5. Th, Muslim National Guards and

Rashtriya Swyam Sewak

6. The Khaksars."

Afterwards, I understand that almost all those
names have now been excluded from this list,
but the name of the Communist Party of
India still remains. That is something which
must be considered by this House. The
Communist Party of India which is now a
major opposition in Parliament and in most
of the States, this Party which is functioning
as a democratic opposition, continues to
remain in this list, in the list of organisations
maintained by the Home Ministry of the
Government of India as organisations
indulging in subversive activities. And how
ar, these activities to be found out? They are
based on the report of a constable or head
constable and on that report the machinery of
the Centre, as is mentioned in this Circular,
will act. In that way it is nothing but another
form of Macarthyism. Of course, in th, Home
Ministry here we have the veteran fighter in
our freedom struggle—Shri Lai Bahadur
Shastri. And our Government is run under
the Prime Minister, Pandit Jawaharlal Nehru.
So I would appeal to them and say that there
must be some rethinking on this matter and
they must reconsider this Macarthyism in our
country. I hope they will consider it and this
process will be withdrawn.

SHRI JOSEPH MATHEN: Please define
Macarthyism.

SHRIP. A. SOLOMON: I hope they will take
immediate steps in favour of the victims.

1 would now like to draw your attention to
another aspect of the above-mentioned
paragraph of the President's Address itself. It
deals with economic, social and political
justice. Even after the implementation of
Plans, the economic aspect of the country is a
serious matter for our consideration It was
mentioned here

[RAJYA SABHA ]
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that most of the areas had been neglected and
there was controversy also even inside the
ruling party. I heard that in Bengal during th,
formulation of the Third Plan, the Bengal
Government demanded more liberty and
more independence to bring out its plans and
certain Ministers exercised their pressure
upon the Central Ministry and the Planning
Commission to gci some projects allotted to
that State So, pressure is the main criterion
for getting projects. This is th, danger in the
implementation of the Plan. In this
connection, Sir, I would like to state that my
state has always lagged behind because of the
political situation and the present form of
Government which is there. I need not go into
the details of all that. In the bargain, our
Government is left far behind. Once the
present Industries Minister of Kerala said that
he hoped to bring pressure upon th, Central
Government to get projects for that State. He
mentioned th, Heavy Electrical Project and
said that without exerting pressure we would
never get that project. The Madras Govern-
ment is exercising pressure upon the Central
Government to get that project their claim
being that they are entitled to get this project
because they were promised the first which
was later on shifted to Bhopal. At the same
time, ou, Industries Minister said that it was
not correct to say that because the Heavy
Electrical Project which is now located in
Bhopal was previously promised to Kerala
and everybody expected that it would be
erected there. I say this thing because
pressure is the main thin?, no other policy or
principle, and this means that there would
always be quarrels, bargaining and this way
our national integration may be put to danger.
The other day, the Dravida Kazhagam leader,
Shri Annadurai, said about .

SHRI M. RUTHNASWAMY:
(Madras): Dravida Munnetra Kazhagam.

SHRIP. A. SOLOMON: Yes. I am sorry. It is
the by-product of the o'.her one.
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Offshoot.

SHRI P. A. SOLOMON: He said that thg
entire  South is neglected and he wanted
Dravindastan. We do not support such 4
demand and this was stated clearly by thg
Leader of our Party. At the sam, time, |
would like to draw your attention to thg
fact how these people can demand such 4
separation and how such ideas get support
from the people, a section of the people a
least. This is because planning is not dong
according to the accepted principles. If plann-
ing is done according to the accepted
principles which means the bringing forward
of underdeveloped areas then people wil
think that they will get their right and that they
will also get a chance to improve their status
If we go into the details of the first two Plans
I can say that Kerala State  was
purposely neglected. Inthe First Plan, the
expenditure was of the order of Rs. 2013
crores and Kerala's share, on the basis of
population was Rs. 80 crores but the allotmen
was only Rs. 44 crores. Inthe Second Plan
the total  expenditure was Rs. 4,800 croreq
and actual expenditure was Rs. 4,800 ordreq
and Kerala share on th, basis of population was
Rs. 175 crores but here again the allotmen
was only Rs. 87 crores. For the Third Plan
th, all-India expenditure estimated was Rs
7,800 crores in the public sector and Kerala's
share, on the basis of population was Rs. 30
crores but the allotment was  only Rs. 17
crores. At the most, after giving' 4
few more industries, it migh
become Rs. 200 crores but  even  then
it would be far far behind. Industries
ar, going down and the land available is alsq
not enough. Taking into account thg
peculiarity  of the Kerala  economid
problem you must provide more funds and
more amenities. In this connection I would
lik, to draw your attention to the report
submitted by Dr. P. S. Lokanathan, Director
General of the National Council of Applied
Economic Research. He has said that at leas
one thousand crores of rupees
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must be invested in industries alone in Kerala
within the next ten years to bring up the per
capita income on a part with that obtaining in
other parts of the country. Such peculiarities
must be taken into account and some way
must be found out. I hope that Government,
in the next three years, would do something
tc» provide some public projects to Kerala
and other parts of the country also which are
backward and which are not considered equal
with other parts.

SHRI SAWAI MAN SINGH (Rajasthan) :
Madam, I would like to pay a warm tribute to
our President for th, guidance that he has
given to our country during the early part of
our independence. His task has not been a
very easy one but one which he has carried
out with dignity and determination. He
carried out his duties even at the expense of
his health and I wotald like to wish him peace
and happiness in his retirement.

We have had a general picture of the various
developments in our country and the progress
that they have been making but nothing has
been said on one subject which is perhaps
foremost in our thoughts today, the
encroachment on our border, and I hope
adequate precautions have been taken and that
troops have been posted in strategic positions
so that no further encroachment will take
place. This is completely a task for our Army
and I hope the Army will be given a free hand
without any interference from civil authority.
It is only if the task is left entirely to the Army
can the Army carry out its duties efficiently.

I would also like to stress the need for national
integration. The idea that any portion of our
country can leave the Union and form a
separate unit is unthinkable. We must all op-
pose any such move that may take place, for
today there can be no greater sacrifice than the
sacrifice that one can do for our country.

SHRIMATI K. BHARATHI (Kerala):
Madam Deputy Chairman, this being
1 the last Address to Parliament by
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[Shrimati K. Bharathi.] Dr. Rajendra Prasad
as the President of India, it has a special
sentimental and emotional value. It is the
'swan song' of 'Rajendra’ the Rashtrapati and
indeed he is a 'Rajahansa’ in a world where
we seldom see anything but ducks and geese,
and very often crows and vultures. But,
Madam, we in India are fortunate in that we
have still amidst us som, 'jewels' who will
shine through ages like stars inspiring
ennobling and guiding humanity. The
adoration and the prayers of the nation will
be always with Raj en Babu and may he live
long in peace and health to shed his lustre
and serve humanity in a different capacity.
Madam, there is no doubt that he gave to that
'earthy throne' of the President, a heavenly
hue.

Madam, the speech of the President, as it has
always been, shows a depth and sweep which
reflect the greatness of his personality, the
magnitude of the task undertaken and the
confidence arising from achievements. The
goal is still distant; we are aware of it. Faults
and failures are many; we admit it; all the
same our achievements are really
magnificent; nobody can deny it. Madam, in
this world of conflict, turmoil, chaos and
disorder, if India is a heaven of peace, it is no
small measure due to the all-pervading
influence and personality of our President
and of our Prime Minister. The Constitution
by itself could not have held together this
vast and varied land of ours, differing in
tongue, race, faiths and a hundred other
things, by the mere fine legal phrases woven
into it but for the emotional and intellectual
loyalty that these 'giants' inspired.

Madam, the President says that parliamentary
institutions and democracy have taken roots
in this land of ours. To a large extent thaat is
true but we cannot be complacent about it.
Ther, ar, disruptive elements working in this
country today. Yesterday we had the unique
privilege of bearing Mr. Annadurai's very
eloquent exposition of his much-cherished
ideo-
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logy of separatism and also Mr. Bhupesh
Gupta's equally eloquent defence for the
unity of India. I only wish that Mr. Bhupesh
Gupta would keep his word at least till the
next election. As for Mr. Anna-durai, I am
sorry he is not here but constitutional experts
have already answered him fully and still I
wonder how he can appear in this House as
the champion of 'Dravida-nism' in the shape
of a Southern State. Madam, I do not know
whether h. enjoys the confidence of the
Telugus, the Kannadigas and the Malayalees
but I am sure that he does not enjoy the
confidence of his ow)i constituency in
Madras. Of course, the House knows ho,, the
politically conscious and patriotic Tamils
answered him effectively by defeating him in
the general elections.

Madam, there is much news afloat how the
D.M.K. leader supported Acharya Kripalani
against Mr, Krishna Menon in North
Bombay, who in his own eyes should be a
Dravida. We know that the election i, North
Bombay was fought on the basis of policies
and not on th, basis of personalities but I still
mention this just to show that these are bad
trends, bad omens and they are the real dan-
ger to th, unity of India. They are like a
dormant disease which has affected the
rashtra sareera and they will burst upon us
the moment the prestige of the parliamentary
institutions wanes. If the persons in power
are not above suspicion, the prestige of
democratic institutions cannot survive. They
are sacred and high institutions conceived
under the Constitution and if in actual
practice they are not maintained at the
highest elevation desired, the Constitution
itself will become a mockery. These are
matters about which we have to be vigilant.
These are matters about which the people
who exercise moral authority over provincial
Governments have to be always alert. A tree
will be judged by its fruits and not by the
label it bears. Coming as I do from Kerala, I
feel I have to stress this point.



1577  Motion oj Thanks on

Madam, there was a small minority of people
who used to be excited by military coups but
the disgust and reaction of the oppressed
people of some of these countries which fell
a prey to military dictatorship seem to have
disillusioned them. The recent military coups
have not created any friendly excitement
anywhere. No rule but the democratic one
can give expression to the people's will and
desire. It is a matter of gratification that our
army has a glorious tradition of non-political
and dedicated service. They have accepted
the civil rule a; supreme. We must strive to
make our democratic traditions abiding and
unshakable. We have further to instil into the
hearts of the people a passionate attachment
to democracy. Our educational experts must
spend their best thoughts and lend then- best
best energies for achieving the same.

Madam, there has been a sense

achievement in the ton., of the President's
Address, when he spoke of the planned
programme of development. Many sceptics,
who scoffed at our Five Year Plans, have
come round now. But still the Swatantra
Party is un-convienced. Of course, the
Swatantra Party has every right, has every
"swatantrya" to shut their eyes and say that
darkness reigns in the world. We could never
have set our foot on the road of progress, if
we had not planned and worked. The
leisurely way in which the laissez-faire
policy could work out prosperity or progress
in America or Britain in th, 18th and 19th
centuries, is not available to us in India in
this the latter part of the 20th century.
Goaded and spurred by totalitarian regimes,
the backward peoples of Russia and China
are being taken to goals of prosperity set
before them and at every step we hear how
they blare out their 'achievements' most of
them fictions, not facts. A backward nation's
topmost urge is for development and they
will be ready to barter away their democratic
freedom for promises of prosperity. In this
context, the easiest thing for our
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leaders would have been to assume
totalitarian power. It is their deep devotion to
democracy, their deep attachment to
democracy, that has put u, forward on the
civilised road of a democratic Government,
instead of the short-cut of a totalitarian
Government. It has been a tremendous task.
To keep the nation on this road, economic
development ha; to be achieved with
spectacular speed. And to that end planning
was inevitable. But for the planning, the
country today could not have been pulsating
with new life. Only a purblind man can deny
the rapid change in the face of India today.

Madam, India has demonstrated to the world
the efficacy of democracy in quickening the
pace of developmental activity. China, which
started out almost at the same time as India,
in the adventure of economic development,
seemed to be forging ahead of us. At least
we were made to believe so. We were told
by our own 'China-maniacs' on the opposite
that that vast country on the other side of the
Himalayas was producing paddy in a
prodigious way; that iron and steel were
pouring out in an immense measure from
every hamlet; that a real marvel was
happening there, beyond the Himalayas. We
were told that what was a famine-ridden
country, just two or three years back, was
exporting rice, while we in India were
suffering privation. It is rather interesting
that the climate has changed now. We do not
hear much of that mighty colossus marching
towards prosperity. On the other hand, we
know that India, which was only plodding
her way along, has forged ahead of China.
That is to say, the hare is still struggling in
the swamp of coercive methods, while the
tortoise slowly but steadily forges ahead.

Madam, if socialism is the finest flower that
blossoms on the tree of history and if its
fragrance is love, its nectar human happiness,
its petals universal brotherhood, then its
stalk
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[Shrimati K. Bharathi.]

must be democracy. The socalled socialism
of totalitarian regimes is the poisonous
flowers on the cactus 01 violence, even if
they are produced in hundreds, where there is
no human freedom, where there is no love or
compassion, where there is no bro-therliness,
where ther, is no socialism. The democratic
socialism, which we have set as our goal, is
an inspiring and ennobling one, and I thank
our President for his Address which in
prospect and retrospect, reveals that we are
on the right path.

Y @ odffo ATWAAY : WEIEAT, TH
ufawrgn & @rg ety S g
famr & @ ¥ 1% Al e
9% % ¥ UF T FlAT EF—
CIEGic i e e BTG s I SR
F AT TR AT WY IR
#1 wAr wifn foamm, Sfew Te-
aof q=q H sww fram s &
Qg 9T UF 9@ 54 47,
FoAT o1 SR 3w Arg fr 9E
aey T wET fer o o SeEd,
seye w1 aeafa off ¥ e T
§ famr-—st swifes &1 99 23—
fowst #3 faaai & sk A
IgT FIAT q@A § | IFia foEr
e FadT S wferT E, gw AwY
F7 fasdt ® wr W mfear 2
T uaw  F4 W1 fFw oA @@ A
ge Wi 9%, gdfag @ @Ay faer
ITFT EF I AT |rfed | F g
UF 98T AFAT g q@l 4% w9g

-
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faear =ifgd a1 oz 2@ W@ faw
qFr | wr g g AT fasmre
gt & fw afg =re wSmm wa® St
weEafgTs &wT T Fed, a@Ed
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T AT IARI A WL AEAIT ATATE
FHTIT WI-2504 F71 7@ |

e wE g ueafy wr @ @
A ad ety sfawe e 57 am
# 1 UF go7 T ifas 9 7 gH1¢ aT
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oAl gt & frwm &€ 7
af faeell Fa9w wF GO 9T AWAT
W W OEAIT AT A UF
W qC |31 W ! #r WEd
Ty & AtgeEr gfage 1 g
aF T W I 9 qfaam F wewa
g foamr sifaw<d 1 sqren &7 0f
g, 3T AOOH T &7 ST FLT THT AT
ATET SAY GUHE w4 FT G
fr 7 faaer ?

WEIEAT, w@THIAE § WS gHr
ww figy wag ael # @gwEar
r wifts & am WA 91 $F @
A ST FF 94T ¥ IEHT AL S@TE |
UF AT AT & A 2§ g9 A
w1 s d—fwr  gw faft o
z9 ¥ &1, fear @ feEroam & 8-
fr fogs nezz adl & gad 7 Faw
AT Y TAAEAAT AT AT WL, A
TH EEAAAAT FI GTAF qATT AT A
gueq  fgar  2--wwAifas, i
A gmfas @7 § gw e ag §
SE UTET gAT ¥ AmEEAm aEd
ATFL TETE, THA AT | AT F T
¥ A & a3, s=ar grr 299 qmr
UTHA  FAW TEA B AGAAT AT &
21 wifaw & § gwrdy wafa sedra-
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0 A% W7 IA W AT AT

difa o  a@T WO FEER ¥

SHRIN. C. KASLIWAL, (Kajastnan;: Madam,
Deputy Chairman, at the outset I would like to
associate myself with the tributes and homage
that have been paid to the noble and
distinguished personality of our retiring
President. For the last twelve years he has
adorned the highest office of the land with
distinction. He has created traditions which
ihe coming illustrious President will follow,
which  will uphold the traditions of
democracy.

Madam, yesterday an extraordinary voice was
raised in the House. It wa, a voice of treason,
a voice of treason against the unity and
integrity of our country. To that an effective
answer has been given by various speakers.
But, Madam, there is one point that I would
like to refer to.

The Constitution was referred by our hon.
friend, Mr. Pathak. What is the scheme of our
Constitution? In various federal constitutions
power has been transferred from the States to
the Centre. But in our Constitution the
position is different. In our Constitution power
has been transferred from the Centre to the
States. Therefore, in the nature of things it
would be impossible for the Centre to give the
right of secession to any State much less to a
group of persons, as our distinguished friend,
Mr. Pathak, has said. I hope, Madam, that after
the effective answer that has been given to our
worthy friend of the D.M.K. from Madras, he
will forget about the idea of separation any
more from the mother-land

Having said so, Madam, I will pass on to one
or two other points. The question of
disarmament is the burning topic of the day. It
is a burning topic in many senses. In one sense
it is a burning topic because the world
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is on the verge of being burnt up to cinders
and completely destroyed if disarmament is
not achieved. We have seen that the
disarmament talks have broken down and
one or two countries have taken upon
themselves the inglorious task of embarking
upon nuclear weapon testing. Madam, this is
a very unfortunate thing which has happened.
I do not want to go into the question as to
since how long these disarmament talks have
been going on. They have been going on for
a long time. There was a time when both the
parties were about to come to agreement, but
for reasons of their own, they decided to
withdraw at the last minute from an
agreement. And now that the talks have been
continuing, both sides are taking up position
one way or the other. Madam, a very
distinguished person and a famous
cosmonaut of Russia recently said that the
world looks very beautiful and small from
outer-space, and all th, people who are
interested in disarmament and peace should
go to outerspace and see how small and
beautiful this world is. I would like to add a
rider that those who are interested in destroy-
ing the disarmament talks and who are
engaged in armaments, they should also be
sent up to outerspace to see how small but
beautiful this world of ours is and what
purpose it would serve to destroy this
beautiful world.

Madam, I have to express my eratitude to the
President for having mentioned in his
Address that national progress should be
synonymous with social justice. There cart be
no progress either here or anywhere else
except on the basis of social justice. There
can be no peace here or anywhere else except
on the basis of social justice. What is social
justice? It is not my task here to* define it.
But it is obvious that it i* a prime condition
and pre-requisite of a socialistic society.
Articles 38 and 39 of our Constitution give us
some indication of what social justice is. In
the last ten years we have been
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engaged in planned development. Let us
examine how far we have progressed in the
direction of social justice. It is quite true that
in the last ten years great progress has been
made We have made great strides in
economic development. Industrial output has
gone up. We have almost reached the stage
of self-sufficiency in food grains. The
national income has gone up by 42 per cent,
and by the end of the Fourth Five Year Plan
the national income would be doubled. The
per capita income also has gone up
gradually. And here I would like to correct
what the hon. Member Shri Vajpayee said
just now that the income has increased only
by 17 per cent. Actually it has gone up much
more. He is calculating it with reference to
the prices that were prevalent in 1948-49.
That is not the correct method of assessing it,
Madam Deputy Chairman. If he were to
assess it on the basis of the prices that
existed in 1950-51, he would find that
actually the per capita income has gone up
much more. On the whole we have
progressed satisfactorily and altogether I can
say that there is brighter and better outlook
and we can look forward to a brighter
horizon than ever before.

But then there is economic disparity. As so
many hon. Members here and in the other
House have said. These disparities continue
to grow and stare us in the face. There is
greater concentration of wealth in the hands
of a few than before we embarked on our
Plans. The privileges of th, privileged
continue unabated and unabashed. What was
the aim of our planned development? I will
read a little from page 5 of the book entitled
"The Third Five Year Plan". It runs thus:

"The benefits of the economic development
must accrue more and more to the relatively
less privileged classes of society and there
should be progressive reduction of the
concentration of incomes, wealth and
economic power."
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This is beine recognised on all hands, but
that is not happening. Concentration of
wealth and concentration of economic power
continue to grow in the hands of a few.
There is conspicuous consumption and
ostentatious living staring us in the face and
even the semblance of restraint that was
there has been removed with the abolition
of the Expenditure-Tax.

Among other things there is disparity
between regions. There is no doubt that we
have not succeeded up to now in removing
these regional disparities.

Let me now go to another matt«r, namely, to
the social side. When I come to deal with the
social side of the matter, let me not be
misunderstood, for the social and economic
sides are inter-dependent and closely related.
They are closely inter-linked. Great things
have been d°ne in the social field and there
is no doubt about it. Untouchability was
abolished by our Constitution and has been
made punishable by the Removal of
Untouchability Act. Many other things have
been done for the uplift of the backward
classes. In fact, there is a whole chapter
devoted to the uplift of the backward classes.
I have no doubt that there has been some
improvement in their condition. But still,
Madam Deputy Chairman, there is room for
complaints and our economic development
has not touched even the fringe of their
problem.

What is it that we have done or achieved in
the matter of sociail equality? Have we
succeeded in creating that climate in which
social equality is generally recognised? Have
we succeeded in changing social values,
where the Harijan is no longer recognised a
Harijan or a Bhil a Bhil? In that respect [ am
afraid we have not done our duty. Only if we
do our duty in that respect can we be said to
be honouring the Father



1603

[Shri N. C. Kasliwal.] of the Nation who
staked his very life m order that the Harijan
may live with dignity and equality with his
fellow-man. But it is an unfortunate fact that
we have not made much headway so far as
social equality is concerned. We have been
told that there will be social mobility if
incomes rise. But what has happened? The
upper income groups keep to themselves and
the lower income groups keep to themselves
and associate among themselves. That is
what has been going on and social mobility is
found only in very little percentage in our
society today. Madam, economic takeoff will
come. There is no doubt about that. But
social take-off is far-off and if there is any
inordinate delay or lag between the economic
take-off and the social take-off, that will be
dangerous to our country and to our
democracy. We have been told that if
incomes continue to rise, it is possible that
socially people will mix more and more. But
that is not bound to follow and the history of
various countries has shown that although
economic improvement has taken place,
social inequalities continue to remain.

Let me take up another matter, Madam
Deputy Chairman, namely, th’s question of
equality of opportunity. We have tried our
best to give equality of opportunity to our
people. But have we succeeded? I think we
have not. One of the main purposes of social
development is to give greater and greater
equality of opportunity to all. But is it not a
fact that there are public schools and other
institutions which are exclusive in character,
which deny admission to many and still get
aid from public funds? I want to know how
far that is the right thing to do. I am not going
into the other questions of housing and other
matters. But one thing I would like to say and
it is this. Government must be more vigilant
about the question of social equality which is
the very sine qua
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non of a socialistic pattern of society. If we
have failed i, this respect then I can only say
that our democracy will be in danger and if
our democracy is in danger then all the
freedoms we have fought for, all these moral
values we have stood for, will be swept
away and thrown into cauldron of strife and
turmoil.

Madam, with these words, I suppon the
motion which has been presented to the
House.

SHRI M. S. OBEROI (Bihar):
Madam Deputy Chairman, I am thank
ful that in spite of the fact that you
are pressed for time you have given
me a few minutes to speak and I
will confine myself within that time.
It is a matter of proud privilege for
me to associate myself with hon.
Members in this House who have in
the past few days praised the services
rendered to our country by our

beloved President, Dr. Rajendra
Prasad, and during the past ten years
that he has been the President of the
Republic of India, Dr. Rajendra
Prasad's  services to the  country
and the people have  been

unique. As an elder statesman, Dr. Rajendra
Prasad's advice was often sought by the Prime
Minister and others who shape the domestic
and foreign policies of this country. Dr.
Rajendra Prasad, who can be styled as a true
son of the soil, never ceased to take interest in
the teeming millions of peasants and
labourers who constitute the vast majority of
the Indian population and on the eve of his
retirement I wish him good health and long
life.

Madam, I have been sent to this House from
the tribal area of Bihar and I would be failing
in my duty if I did not refer to the deplorable
conditions of the 39 lakhs of the tribal people
living in that part of the country. I would like
to take the House through the Constitution of
India, article 339 which provides as follows:

"The executive power of
shall extend to the giving of

the Union
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directions to a State as to the drawing up and
execution of schemes specified in the
direction to be essential for the welfare of ;
the Scheduled Tribes in the State".

Having in view this article of thg
Constitution, the President appointed 4
Commission which was called thg
Scheduled Areas and Scheduled Tribeg

Commission under the Chairmanship of Shr
U. N. Dhebar and this Commission submitted
its Report last year. I would like to know the
teps that have been taken so far to implemen
the suggestions made by the Commissior]
because I am not aWare of them. At the samg
time, the Third Plan also dealt with this
problem but would the mere enunciatior
of a scheme do? I do not think so. It i
most important that immediate steps bg
taken to give effect to such proposals in thg
Report. Here, I would like to mention wha
I myself have seen in that part of the country
how the people are crushed under indeb
tedness, the miserable conditions they havg
got to fac, and their plight. The presen
economic problem of the tribal area, is tha

these  people, in the absence of any
organised credit facilities by thg
Government,  have got to go to the bania

and the village money-leaders for loans td
enable them to cultivate their lands and alsg
provide livelihood for their famines. I haveg
known of instances where in the Santha
area, at the time of the harvest they have go
to pledge their entire harvest to thosg
banias and when they finish their harves
they have got to handover the entire crop td
them. You can imagine the plight in which
they are placed. In view of the fact thati
is the special responsibility of the Unior
Government they  should  ensure  thg
development of the tribal people by giving
directions to the State  Government td
enact suitable legislation to save the triba
people from indebtedness and from thg
customs—customs  in  the sense that they
are used to go to these banias: they canno
avoid it and they should be saved from thg
clutches of
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these banias and money-lenders. I would
suggest that an agency like a Scheduled
Tribes Co-operative Finance and
Development  Corporation  should be
constituted in the various States wherever
such conditions exist. The co-operative
scheme should be adopted to the actual
requirements of the Scheduled Tribes and the
conditions prevailing in different areas.

Now, Madam, the next point which I would
like to touch would be forests and agriculture.
It is very important that the right of these
people to forests and agriculture should be well
safeguarded. I know that there is an act called
the Chota-Nagpur Tenancy Act and the
Santhal Parganas Tenancy Act, but the
money-lenders and the banias, in spite of this,
manage to approriate the land belonging to the
Tribal people. In case the land is to be
acquired by the Government, they should be
paid adequate compensation not in the form
of cash because I know that these people
cannot keep cash. They should be given
land instead of money. Their living is on
land. They are farmers and they spend
all the time at their disposal on land.
Unfortunately, they have only four to five
months of work on the land and the rest of the
time they idle away. They look for some
occupation and they look for something to
do but unfortunately they do m not have
anything to do. Some-4 P.M. thing must be
done to keep them occupied. It is up
to th, Government to find out ways
and means to keep them occupied. If you
want my suggestion, I should say that the
only way to keep them occupied is to have
some sort of small industries for them. As far
as [ know, small-scale industries do not exist
there. These small-scale industries can be
found probably throughout India. Some sort
of occupation has to be given to these people.
I would, therefore, request the Gov ernment
to look into this problem and see how it can be
solved.
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Then there is difficulty about irriga
tion. Very little has been done so far
in the field of preserving the land by
implementing  irrigation schemes and
the most important thing is distribu
tion of good quality seeds and provi
sion of good implements and these are
absolutely missing. It is very
important that they should be provided with
all these facilities so that they can improve
their lands-

Now, I want to be very brief and touch upon

a few items like education, health etc.

Education, especially technical education, has

been neglected and very little has been done

towards improving sanitation and health of
these people. I remember an incident during

my election campaign. About 300 people got

together and there was only one boy there, 11

years of age, who came forward and said that

he could read the voters' list which was in

English. I was surprised that there was only

one boy of 11 years who could read the

voters' list. That is their plight; that is the

condition of education in that part of the

country.

Before I conclude, I would like to mention,
Madam, that even the Planning Commission
has admitted very clearly that the departments
m the State set up for development programme
among the tribal people are on the whole
inefficiently equipped with personnel and do
not enjoy the requisite support for undertaking
the difficult task falling on their shoulders.
Now, keeping in view the special
responsibilities we  have under the
Constitution—I have already read out article
339—the Union and the State Government
should form a special cadre of technical and
other personnel for work in scheduled areas.
This will provide a number of trained officers
who will spend the entire period of their
service among the tribal people 60 that their
knowledge, their experience, would become a|
vital factor hi assuring rapid development.

Thank you.

[RAJYA SABHA ]
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SHRI M. RUTHNASWAMY: Madam, the
President's Address, like the King or the
Queen's Address in England, is intended to
reveal the administrative and legislative
intentions of the Government during the
coming year. So, I shall restrict myself to
what is mentioned in the President's Address
and what is omitted from the President's
Address in regard to the work of
Government during the next year. I shall not
be tempted to pursue the red herrings that
were drawn across the debate, interesting as
they were and charged, as some of those
arguments were, with emotion. The
President's Address is notable more for its
omissions than for the commitments which it
promises on behalf of the Government

I shall take first the commitments. With
regard to agriculture, the Address is rather
complacent when it says that the position of
agriculture is satisfactory. How can it be
satisfactory when in the year 1960-61 only 76
million tons of foodgrains were produced for
a population of nearly 390 millions and when
in 1965-66 a 100 million tons are promised—
that is the target—for a population which will
be about 460 millions? How can the
agricultural position be satisfactory when,
according to Mr. C. D. Deshmukh, a former
Finance Minister of the Government of India,
the people of India can get only 14 oz. of
food-grains per day? They have to be satisfied
with 1900 calories against Pakistan which can
boast of 2,000 calories per head and Ireland
which can boast of 3,400 calories per head.

We are promised in the Address rural
development especially in regard to rural
employment. Pilot projects, we are told, are to
be undertaken, about 200 during th, coming
year. Employment, according to the Planning
Commission's Report, is to be found for 2.5
million people in 1965-66. Although we all
welcome these pilot projects, I am afraid they
only touch the fringe of the problem be-
cause rural unemployment runs to
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about 10 to 12 millions. In fact one difficulty
about the passage about these pilot projects
is that no specific proposals are made,
whether financial or administrative, for the
coming year.

Turning to labour, we find that a lot of
research work has been promised on behalf
of the Government of India. An Institute of
Applied Manpower Research is to be set up
in Delhi; a Central Institute of Labour
Research is to be set up at Bombay. Is it to
make up for the lack of research in our
universities that the Government is
organising all this kind of research on labour
problems? And how will an this research
help to solve the urgent problems of labour?
We are promised in the Address a scheme
for promoting workers' education but here
again we find no concrete proposals. As
regards industrial production, we are
promised an atomic energy plant that will
produce radio isotopes for use not only in in-
dustry but also in agriculture, biology and
medicine.

We find an enthusiastic passage about
panchayati raj. To introduce local self-
government and to make it prosper is,
indeed, one of the chief objectives of Indian
statesmanship, but already it has been found
that faction flourishes in most of these
panchayats. And according to a recent
observer, Mrs. Kusum Nair, there is not
enough interest in the villages about the
work of village administration. It seems to
me that our villages are too small to be
economically viable, to be politically useful
and to be administratively managed. It is at
the panchayat union level, at the samiti level,
on account of their larger population, on
account of their greater local resources and,
therefore, an account of the better prospects
of economic development that the line of
future progress lies. Our villages are too
small, they are too much caste-bound, they
are too much driven by faction to be able to
promote the progress of the country. But as [
said, it is the omissions that arc more
notable.

[2MAY 1962 ]
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Since the present Government came into
power, there has been a very interesting
development in the composition of the
Cabinet. The Cabinet has expanded, and,
together with the Cabinet, the Ministries also
have expanded, so that by the time the
formation of the Ministries is over, we shall
have about thirty to thirty-five Ministers in
the Central Government- It looks as if
Parkinson's law has begun to be applied even
to the Cabinet system. You know the law of
Parkinson, that it is not work that creates
officials but it is officials who create work;
and officials are created, for other than
administrative reasons, in order to satisfy
certain groups, in order to satisfy certain
regions, in order to keep the party in power,
in order to keep the Government going, i.e.,
for any but purely administrative reasons.
We, from the South, are no doubt glad that
Mr. Subramaniam has been appointed a
Cabinet Minister. He has steamed into the
terminus of the parliamentary journey
without halting at any intermediate stations.
But it looks as if with the appointment of a
Minister for Steel and Heavy Industries and
with a Minister for Mines and Fuel and, in
addition, the other Industries Ministers, we
shall soon have an industrial State rather
than a political State in India.

Then, Sir, there is no mention of the future
settlement of Goa. Following Burke's advice
that we should draw a veil over the origins of
empire, [ shall not touch upon the way in
which we obtain Goa. But the future ad-
ministrative set-up of Goa is important not
only to the people of Goa, but also to the
people of India. There is not a word
mentioned in the President's Address as to
how the administration of Goa in the future
is to be organised.

Then, I come to a very important point, and
to a point which is becoming rather urgent,
and that is the defence of Kashmir. In view
of certain utterances made by governmental
spokesmen in Pakistan, it looks as if we are
in for a show-down with Pakistan in the very
near future. Now, can we be sure that the
defences
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of Kashmir have been organised on an
efficient  basis? Have we got in
charge of the defences of Kashmir a man, a
commander, who has had battle experience,
who has had experience Of fire in an
actual Dbattle? Have we got the best
commander available in India posted to
defend  Kashmir? In view of the fact that
Pakistan is receiving the most modern
weapons from America, I think we should all
be anxious about the defence of Kashmir.
And that is why I should like to draw the
attention of the Government, especially
of the Defence Ministry, to the need for
seeing that our defences are put on the
most secure  basis. Speaking about the
defence of India, may I point out the curious
fact that we have a Defence Minister, who
is not only the Minister of Defence,  but
who is also a Minister for UNO affairs,
so far as India is concerned. This
pluralism of office may do credit to the
ability, to the capacity for work, of the
Defence Minister, but 1 think when we
are faced with such anxious problems on our

frontier, we must have a whole-time
Defence Minister. [ think the Army, the
Defence Services are too important, too

difficult and in too critical a position at the
present moment to be satisfied with a
Minister, who is both  the Defence
Minister and a Minister for UNO affairs
for India. We should like him to be a
whole-time, a twenty-four-hour
Defence Minister, on account of the
great problems by which the  defence
of India is surrounded.  If he were able to
devot, the whole of his time, attention
and energy to the defence problems, to
defence administration, he would look to
such small things as housing for military
officers in Delhi.  There are hundreds of
officers who have been posted to Delhi from
outside Delhi who are still  going about
without the security of  permanent
accommodation. They have to live in
the rooms of friends. They have to
wait for officers to go on leave, so
that they can occupy their residences and
for more than a year
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hundreds of officers are without permanent
accommodation. I think one of the first things
that the Defence Minister should .see to is the
comfort of his officers, if he wants to get the
best work out of them. He must see that they
are well accommodated and that they are in
decent comfort. And the Defence Minister
would do these things if he were not a half-
time Minister. So, I think in the interests of
the defence of India, in the interests of the
efficiency of the Defence Ministry and on
account of the anxious problems with which
the country is faced today, it is necessary that
we should have a whole-time Defence
Minister. Between the Prime Minister and the
Defence Minister they should make their
choice and if the Defence Minister wants to
be a permanent resident-Minister in New
York, we shall not be sorry. It is UNO's
affair. It is their funeral. But so far as we are
concerned in India, so far as the defence of
India is concerned, we should like him to
choose to be a permanent Defence Minister, a
whole-time Defence Minister.

We have been promised something very
positive. There are about 18 Bills that we are
promised during the coming year. It looks as
if Parliament is to be not merely a talking
shop, as the original meaning of Parliament
was, but that it should also be a legislative
factory. That is why I suppose, on account of
the large volume of legislative work that is
thrown upon Par'iament, we are forced to sit
during these hot months of May and June.
Madam, I come from a climate which is
civilised, controlled, restrained, not rushing to
such extremes as the climate of Delhi does. It
is equable. But there is a northern sneer that
the climate of Madras is hot, hotter and
hottest, but it is equably hot throughout the
year, and we do not suffer from these
extreme, that we from the South suffer when
we come to Delhi. So, in the interests of the
comfort of Members from the South, in the
interests ever
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of legislative and parliamentary efficiency, I
would like the Government and those that
are concerned with the timing of our
meetings to ban all parliamentary meetings
during the months of May and June and
during the months of December and January.
Otherwise, to use an ultimate argument, the
hands of Mr. Annadurai may be strengthened
and more powder and shot will be given to
him in hiy campaign against the north.

AN HoN. MEMBER: Even otherwise he can.

SHRI M. RUTHNASWAMY: Thpt is an
irrelevancy which I shall deal with later.

Lastly, may I point out that in regard tg
economic development plans we have i}
plenty? These three volumes of the Fivg
Year Plang tell us all what we have to do
Thete is no need for the continued existencg
of the Planning Commission. It has done it{
job by writing out these fat volumes and i
would  do well to retire. Wha
Government has to do is to pick out from thesg
Plans  those projects which require thg
highest priority. It is the great defect of ou
planning system that we  have nd
priorities. Of course Government says that thi
or that project has a priority. Everything  ha:
a priority.  Each Minister claims to havg
priority for his own Ministry and for the
development o'f his plans.  What I  would

urge is that there  should be 4
hierarchy of priorities. First things mus
come first. Foundations must comg
before superstructure. The foundationg

for planned development are not there. Look
at literacy, for instance. It is 25 per cent, if
the most advanced State like Madras and abou
10 per cent in the most backward
States like Bihar and U. P. from wherg
the majority of the Central Governmen
Mirrsters  come.  Priorities should be giver
therefore to the development  of  literacy
to the strengthening of foundations
Infrastructure is not there for the raising o
your grandiose plans  The health
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and strength of  the villager, the
economic holdings of the villager, roads

for the villages, these have not been secured,
and how can you have agricultural prosperity
which  is the foundation of all economic
growth if you have literacy which is only 25
per cent, in the most advanced State and 10
per cent, in the most  backward States?
Literacy or the education of girls is in a
deplorable condition It is one of the worst
blots on the administration of  the
Congress Government that it ha
neglected girls' education. How can you
have economic and social progress in our
villages if our women are not educated? The
pursuit of plans and projects by  the
Congress Government reminds m, of a
humorous sketch by Stephen Leacock. He
describes a rider on a horse which gallops in all
directions, north, south, east and west. He
comes back to the point from which he started.
He gets no doubt a lot of exercise, he and the

horse get a lot of exercise® but they  get
nowhere. And that is the failing ofall our
Congress plans. They wantto do heavy

industries at the sam, time as small-scale
industries, and  higher technical education
at the same time as primary education, all
kinds  of things at  the same time so
that nothing much is done. After all these
developments, after all these plans, our
economic growth is only at  the rate of 3 per
cent, per year, whereas in neighbouring
countries like Ceylon, Indonesia and Burma
the rate of economic growth is 5-7 per cent per
year.

Madam, while there is controversy about most
of the things that I have mentioned in the
course of my speech, there can be no
controversy about one point, and that is about
unanimity of respect, regard and affection we
have for the outgoing President. On this matter
all parties are united, and I can join with them
in wishing our President a life of peace and
happiness. One thing was noted in regard to the
character of our outgoing President, and that is
that he was humble. Now, humility is no doubt
avery good virtue in private life but
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[Shri M. Ruthnaswamy.] it is rather out of
place in public life. I wish our President had
insisted during the term of his office on being
consulted in regard to all matters of State. We
have no definite information about the
relations between the President and the
Council of Ministers, but the cry almost of
despair which went out from him when he
called upon a Law Society to consider and
report on the proper relations that are to exist
between the President and the Council of
Ministers shows that these relations have not
been very happy. No doubt our President is
the head of a constitutional Government, he
is a constitutional head, and he has to respect
and to follow the advice of his constitutional
advisers, his Ministers. But even in England
although the head of the Government, the
Sovereign, he or she, has to follow the advice
of his or her Ministers, there is previous
consultation between the Council of Minis-
ters as represented by the Prime Minister and
the head of the State, the Sovereign. Not the
consultation to which we have been made
familiar in recent days when the Minister
acting on behalf of the Congress Party
consulted the Opposition in regard to the
election of the Deputy Speaker; they first
decide and then on the phone ask "Do you
agree?"— that is not the kind of consultation
that should operate between the Council of
Ministers and the head of the State. Anyone
reading the letters of Queen Victoria knows
how she insisted on being consulted before-
hand with regard to the appointment of
ambassadors, with regard to the appointment
of high officials and even with regard to the
formulation of foreign policy. She had a great
battle with that formidable Prime Minister,
Lord Palmerston who wused to send
despatches to other Foreign Offices without
showing them to the Queen, and she wrote a
furious letter to the Prime Minister insisting
on the Foreign Sacrelary consulting her
beforehand.

SHRI ARJUN ARORA
Pradesh): Does the hon.

(Uttar
Member,
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know that Queen Anne is dead and the
Victorian times are over even in the United
Kingdom?

SHRI M. RUTHNASWAMY: Even in regard
to modern times, I will qucte an instance in
the reign of King George VI, a passage at
arms with Winston Churchill. He could not
get a more formidable Prime Minister than
Winston Churchill during the War. Winston
Churchill wanted to accompany'—cf course
in a private capacity—the invading army into
Normandy on D-Day. The King felt that this
journey of his Prime Minister would be
fraught with great peril. If the enemy came to
know of it, they would take a pot shot at him.
Therefore, for days together King George VI
spent his time and energy in prevailing upon
Mr. Winston Churchill to refrain from this
perilous journey and ultimately he succeeded.
Therefore, Sir, let me conclude once again by
wishing our President long years of peace
and happiness, and I hope that in his
retirement he will write his memoirs which
may reveal the inner history of recent times.

SHRI AKBAR ALI KHAN (Andhra
Pradesh): Madam Deputy Chairman, I fully
associate myself with the Motion of Thanks
brought forward by Dr. Dinkap and
supported by Mr. Chettiar. I join with all the
Members of this House in paying my humble
tribute to our respected President. His
sacrifice in the freedom movement, his
devotion to all noble causes and his high
character will always be a source of guidance
and inspiration to us. I wish him the very
best of life and we are confident that
whenever the nation needs his advice, his
mature advice will always be available. We
are fortunate that he hands over the reins of
this high office to one who is a scholar,
philosopher and statesman.

While expressing his thanks to the retiring
President, Mr. Annadurai used an expression
which at first sight looked like something
innocent but it
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struck me as something ungracious if not
unparliamentary or discourteous. While
expressing his thanks he said that they were
not like the thanks of camp-followers. Well,
Sir, here we were paying tributes to him; all
the parties were paying tributes, and even if
he referred to Congress people, I think that
courtesy demands that when for the first time
he had come to this august assembly, he
should choose words which would add to his
dignity and to the dignity of this Ho i-:e. I
felt that there was a!sort of mbitterness, there
was a sort of venom, there was a sort of
hatred in that mword—which I have ventured
to advice him as one senior to him in age,
and I do hope that he will give mdue
consideration.

SHRI M. RUTHNASWAMY: Please edon't
look at me all the time.

SHRI AKBAR ALI KHAN: I know that you
are above that.

THE DEPUTY CHAIRMAN: Better look at
the Chair.

SHRI AKBAR ALI KHAN: Now, Madam
Chairman, I would , confine myself only to
two or three points as I have very short time
at my disposal. And the first thing that I
would refer is to that thoughtful suggestion
made by my esteemed friend, the leader of
"the Praja Socialist Party who said that the
one thing that progressive and democratic
parties should take note of was that during
the election, the P.S.P. and the Congress who
were wedded to democracy, who were
wedded to socialism, who were wedded to
planned economy . .

SHrRI BHUPESH GUPTA: And in Kerala,
they are wedded to each other.

SHR1 AKBAR ALI KHAN: . . . lost their
original position. Well, if we really want that
our extremist friends on both sides have to be
controlled in the future elections, we will
have to do very serious heart-searching, we
"will have to think over this problem and
much before the election comes,
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we have to be prepared for it. And I welcome
that suggestion and I do hope—this is my
personal request— that the P.S.P. people will
join the Congress and make the Congress
strong.

Madam, the other thing that I would just
cursorily refer to is the question of
disarmament. I was just reading the address
of President Kennedy of 3rd March when he
justified that the nuclear tests were for the
sake of research and progress in atom bombs
and that they were necessary. The same may
be the argument on the part of Mr.
Khrushchev. But I want them to realise that
this is not a matter which is confined to their
countries only, but it is a matter which affects
the whole world and any mistake
committed—no  matter with  whatever
indifference or serious thought it may be—is
bound to annihilate the human race. I d'o
hope that the proposal submitted by the
neutral countries will receive its due
consideration and this most important
problem of the world will receive due
consideration from the two powerful
countries, the U.S.A. and th, U.S.S.R.

Now, Madam, I would refer t'o Mr.
Annadurai's speech regarding national
integration and also to the Kashmir problem.
So far a; Mr. Annadurai's speech is
concerned, it pained me. I was really very
much distressed because it brought before me
the picture of the separatist movement that
was started twenty years back, and being in
Hyderabad, in India, particularly the
Muslims, hav, suffered and they still feel for
the mistake that was committed in
partitioning the country. In fact, it is in that
light that I would like to offer some
suggestions to my friend, Mr. Annadurai, if
he would care to listen, or through his friends
I would like to convey to him my humble
suggesions.

First of all, Madam, I want to make it clear—
and I think that I am on very firm ground—
that when he said that he was speaking on
behalf of the South, that claim cannot be
sustained.
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Mr. Diwakar on behalf *of Karnatak
repudiated this claim. Mrs. Bharati on
behalf of Kerala repudiated this claim and

in my humble way I very strongly repudiate
this claim on behalf of Andhra Pradesh.

[RAJYASABHA]

AN HoN. MEMBER: What about Madras?

SHRI AKBAR ALI KHAN: So far as
Andhra Pradesh is concerned, there is not a
single person who could claim to be a
representative of the D.M.K. Now, so far as
Madras is concerned, I have heard that he
was defeated when he was contesting for a
seat in the Madras Assembly

SHRI N. M. LINGAM (Madras): On this
issue.

SHRI AKBAR ALI KHAN: It assumes still
more importance when he contested it on
this issue.

SHrl B. D. KHOBARAGADE: But many
more members of the D.M.K.

SHRI AKBAR ALI KHAN: My dear friend, I
kn'ow you belong to a similar group, but I
am now trying to face Mr. Annadurai, and
when you will say something, we will meet
your arguments. The question is that so far
as Madras is concerned he was defeated, and
yet he gave the arguments and reasons
which show how seriously he has given
thought to this matter of secession. The first
thing he said was that no names of Madras
people were associated with Delhi roads.
Well, I d'o not want to go into these trivial
arguments but I am simply referring to that
matter. He then said that there were no steel
mills, no railway lines, nothing of the kind,
in Madras. Let m, tell you, Madam, so far as
this question of stressing the needs of one's
own State is concerned, I am second to
none. | am interested in them and I am sure
everybody coming fr'om a State will be
interested in bringing forward certain
claims, certain grievances, with a view to
getting redress. That
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is one question h. brought in and the-other
question he brought in along with it is:
"Because these things are not being done I
want to secede." I do not know how it can be
said like that. Now, if this be the case, then I
think even the private family life will be
difficult to lead if w, cannot put up with
people expressing little differences of opinion
and wanting a little more things for them.
Now, Mr. Annadurai has put in this
proposition because he has not got the steel
mills. And he thinks the North is having it.
Here 1 have got something to ask him and I
very humbly throw a challenge to him. Now,
take the biggest State of the North—U.P.—
from where, as has just now been referred to,
our Prime Minister and our present Home
Minister and our previous Home Minister
hailed, and so far as its industrial
development and the contribution of the
Centre to this State is concerned, let it be
compared with Madras. If Andhra Pradesh
says something I can understand, but so far as
Madras is concerned I am sure it is not the
case. | am prepared to sit with him, take out
all the figures, compare then and show that so
far as the financial help extended to Madras is
concerned, for its educational advance, for
industrial activities, for big plants, Madras has
got a better share than U.P. In any case let us
examine the position and if you agree that it is
so, at least that main argument falls to the
ground. What I am really perturbed is that
when you, who have the advantage of
addressing big gatherings, if you do not
advise them, if you do not guide them pro-
perly, then you are bound to create
difficulties, nay, disaster for the people for
whom you speak.

SHRI M. GOVINDA REDDY (Mysore): He
will lose his leadership.

SHRI AKBAR ALI KHAN: I am sure he will
lose his leadership. But what service he will
have done, is the question. Whether he wants
to do real and genuine service to the people or
he wants to lose his leadership, is the question,
and when the question of
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electi'on came, he knew the result, and he was
not elected by the people. .Now, so far as h, is
concerned, I would very respectfully say to
him—when he has come to this Parliament—
that it is fo, him to very seriously think that he
has come here as a representative of 400
million people of India. Let him feel the
responsibility and let him be proud 'of being
an Indian. I atn interested in my State but I
am proud of being an Indian. Unless he feels
like that, I think he has no business to sit here;
he has no business to come and take the oath
to the Constitution framed by the peop:e of
the country who gathered together and
enacted it in the Constituent Assembly with
the Preamble "We, the People of India" etc. In
the interests of the people of India whose
cause he has been advocating, in his own
interests and in the interests of Tamil Nad and
in the greater interest of the country I would
request him, I would urge on him to take a
very serious view of the stand which is
injurious to the country as a whole. Let India
be strong and he will see that every other part
'of India will be strong. Let India be united,
and he will see that every part of the country
will progress and prosper. In this changing
world, when we see European countries going
into further collaboration through the creation
of a Common Market, when the smaller units
are joining the bigger units, when there is the
urge for human brotherhood, when countries
of Asia and Africa and all other countries
want to come together I think—he will
pardon me— it is nothing but sheer madness
to think of separation or secession from India;
it will be greatly detrimental not only to
Tamil Nad but to the whole of India.

Now, as I have no time I shall just refer to the
question of Kashmir. I have been reading with
some interest the speeches by Sir Zafarullah
Khan and I only like to submit that so far as
the legal, factual and constitutional position h
concerned our Defence Minister—our friend
is there—will deal with it and he will deal
with it effec-
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tively, but what I want to presi on the
Members of the Security Council is that the
Kashmir question has a human aspect in it.
Now, they say that the partition of India was
based on religion. I repudiate that; though it is
branded like that, th, whole thing was based
on the vested interests who wanted to divide
and rule—as has correctly been pointed out
by Mr. Vajpayee. Now, I want to ask the
representatives of the United Kingdom and of
the United States of America in the Security
Council, "Do they still want to fol'ow the
same policy?" That is one thing they have to
answer. The other thing is, we know what
followed the partition, how many lakhs of
lives were destroyed, how many crores of
rupees worth of property was destroyed. Let
us face the question squarely. At that time
passions were foused and destruction
followed. We are not feeling shy of having
any sort of election or plebiscite there. We
have already had two elections there. Besides,
what they are contemplating has to be
considered. What President Ayub Khan is
contemplating is to rouse communal passion
and to have again the same tragedy. The
result is that Kashmir, which is considered a
paradise, will be turned into a hell. I am
saying this in the interests of the people. If
the Security Council wants to satisfy itself as
to the conditions prevailing in Kashmir, the
economic  condition, the  educational
condition and the general condition, I am
prepared for it. Let the people c'ome and exa-
mine the condition in the so-called Azad
Kashmir and in our Kashmir and I have no
doubt that they cannot but come to the
conclusion that the standard of living and the
prosperity in our Kashmir is much more than
that in the so-called Azad Kashmir. I can
even say that it is better than what 'obtains in
Pakistan. That is one factor. The other factor
is: I want the people sitting in the Security
Council to think of the four crore Muslims
living in India. We have a right to say some-
thing in this matter. With all the best efforts
of the Government, when passions are
aroused, nobody can contfol.
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[Shri Afibar Ali Khan.] We have very
recently seen what happened in Malda and
what happened in Dacca and Rajshahi. We
do not want to be like that. So, in the greater
interest of the humanity at large I would
respectfully demand of the Security Council
Members, when they decide this matter, to
have the whole background of the partition
and to address themselves to the conditions
and affairs existing at present in India, in
Pakistan and in Kashmir and then decide the
question.

Pakistan has got a sort of democracy—I do
not know what kind of democracy—in which
not a single minority c'ommunity man has
been returned, neither a Christian nor a
Hindu. That is their democracy, and they
want the Kashmir people to go and join that
democracy. The fact remains that the
Pakistan people do not have democracy. I
would not like to go into that. It is a foreign
Country and I do not want to say what is
happening there. That is their lookout. But
when the question of my country and m,
people comes, it is my duty to say franikly. I
hope and pray wiser counsel will prevail.

Madam, one word more and I have finished.
There has been a threat from the side of
Pakistan that if this matter is not settled, Sir
Zafarullah Khan said, tribal people will step
in and then Pakistan also will come in. I hope
discretion and wiser counsel will prevail.

Madam, one word more ard 1 h:ivc
finished. There has been .1 threat
from the side of Pakistan that if this
matter is not settled, Sir Zafarullah
Khan said, tribal people will
step in and then Pakistan also will
come in. I  hope discretion
and wiser counsel will prevail with Pakistan.
And if unfortunately they take that decision,
then let me tell them that these four crores of
Muslims will line up with their brethren and
will lay down their live3 for the honour of
our country, for the
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integrity of our country and for the prestige
of our country. Let there be no mistake about
that.

SHRIN. M. ANWAR (Madras): It is-not four
crores, it is five crores of Muslims.

SHrRi AKBAR ALI KHAN: I accept your
correction. | say that every Muslim will lay
down his life, let there be no mistake.
Therefore, it is in the best interests of
Pakistan and India that wiser counsel prevails
with them and they do not take any rash step
which would mar the peace of the sub-
continent and which will have a very
disastrous effect on Pakistan. I thank you
Madam, for giving me this time.

THE DEPUTY CHAIRMAN: There are still a
number of hon. Members who would like to
speak. I think the House, therefore, will sit till
6 p.M. Even so, the hon. Members, I hope,
will restrict their time-limit to ten minutes
and in any case, never more than fifteen
minutes.

PrOF. M. B. LAL (Uttar Pradesh): Madam,
Deputy Chairman, the nation-owes a deep
debt of gratitude to Rashtrapati Rajendra
Prasad for his life-long devoted service to the
country.

[THE VICE-CHAIRMAN (DR. A. SUBBA RAO)
in the Chair.]

His has been a life of suffering, sacrifice and
dedication. For long his life will be a source
of inspiration to the people of India. No man
is better fitted than he to invite our attention
to our duties as a democratic citizen, to
educate us in democratic citizenship which is
so necessary for the democratic growth of the
nation. May we hope that our President, after
retirement, will give us a proper lead in the
matter and try to promote education in
democratic citizenship through a non-party,
voluntary, organisation?

Mr. Vice-Chairman, I feel we have not paid
sufficient attention to the need
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of cultural orientation of our democracy.
Nationalism, democracy, socialism, and
humanism have been our ideals, but no
attempt has so far been made to define these
ideals and to permeate their norms and values
in our thought and in our lives. The
consequence has largely been very unhappy.
Feudal culture continues to prevail in this
country which is corroding democracy in
various ways. We talk of nationalism but
many of us fail to have true connotation of
nationalism in our mind. Some talk of
religious nationalism. Some think of
linguistic nationalism. And a section of our
people in the South have begun to stand for
ethnic nationalism. Consequently, national
spirit is not being developed the way it should
develop, Caste loyalties, communal feelings,
linguistic prejudices are having an upper hand
over national spirit. Our general elections are
fobbed of much of their democratic character.
Democracy, if I ma, be permitted to say so, is
converted into castocracy and pan-chayati raj
is being captured by feudal forces trying to
use the panchayati raj institutions for re-
establishing their old feudal leadership in
rural areas. In

fact, feudal forces are trying 5 P.M.
capture parliamentary

institutions. And here they have an alliance
with powerful capitalist forces, Democracy is
not only being corroded by casteism,
communalism and by a culture of a feudal
character, but also by ideologies of
dictatorship. Socialism is ideologically
challenged by the Swa-tantra Party and by
certain other forces that try to identify
parochialism with ancient Indian culture and
with spiritual humanism. This prob-blem,
this cultural problem, I should say, requires
to be tackled properly if democracy is to be
strengthened in India and if democracy is to
advance towards socialist democracy or a de-
mocratic socialist order.

even to

Mr. Vice-Chairman, I feel that our ideals will
have to be given proper definition and theyj
will have to be inculcated and cultivated in the)
people. ;
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Much is talked of the Indian genius and under
its garb on the one hand parochialism, and on
the other hand muddle-headedness and
confusion c thought ar, being fostered. All
this is done in a way as if the Indian mind is
muddle-headed, as if the Indian genius stands
for confusion of thought. All those who have
tried to study ancient Indian thought know
very well that in ancient India our ancestors
devoted sufficient time to the study of logic
and they always insisted on the proper
definition of concepts. I would even say that
they devoted more time-to the proper
definition of concepts than even to their
application to life. Therefore, in the name of
Indian genius, we would hardly be entitled to
be vague and to be indefinite in bur concepts.

Sir, if we really wish that democracy should
prosper, it is our duty to* evolve democratic
civic culture which may command the
confidence of all sections of the people, of all
parts of the country, and which may be suited
to the needs of democracy and to the needs of
our country. Every ideology, before
application, has to be adjusted to the
requirements of the country ana in its
application, the nation has to be pragmatic in
its approach. But pragmatism does not mean
confusion of thought. Adjustment in
application does not require a nation to be
vague in its concepts. Sir, I would submit that
the evolution of a civic culture is very
necessary for the building up of democracy in
the country and for the building up of
national spirit in this country. Sir, what a
confusion we have made of socialism?
Socialism today is faced with a powerful
ideological challenge, the challenge of the
Swatantra Party. Mer, sloyan of socialism
will serve no purpose. Either the ruling party
should pocket the ideology of socialism at the
first challenge of the Swatantra Party, just as
they pocketed tht idea of co-operative
farming at its first challenge, or it must define
what socialism is and sh'ow how socialism
can be advanced in the country, how socialist
values
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[Prof. M. B. Lai.] and socialist norms ar, better
and more ecthical than those advanced by it
adversaries, and how socialist policies and
programmes alone can solve the economic
problems of a developing Country like India.
Unless* you do that, socialism has no chance
m India. The Indian community is tradition-
ridden. It clings to tradition and it will not be
prepared to accept a new ideology unless the
Indian mind is convinced of the values and
utility of that new ideology.

What has been done? I was hearing to various
speeches during the last three days. What did
they say? A large number of Congress
Members identified socialism with the uplift
of the masses. If the uplift of the masses alone
means socialism, then every social ideology is
socialist, because there is no social ideology in
the modefn world which does not stand for the
uplift of the masses. If the uplift of the masses
alone means socialism, then every political
party in the world, at least every party in India,
can claim or can be dubbed as socialist.

A great man of India went round the country
during the elections and tried to identify the
industrial growh that is going on in India with
the industrial revolution and identified the
industrial revolution with socialist revolution.
Now, in Germany industrial . development is
going on and certain changes in the
technology of production are also going on
there. Nobody can say that Germany is going
through in this mid-twentieth century, an in-
dustrial revolution. There was an in dustrial
revolution in Great Britain in the 18th century
and there has been industrial development in
Japan before the war and after the war too.
None could claim that the industrial revolution
'if England or the industrial development of
Japan were socialist revolutions. The three
concepts are very different. There can be
industrial development as there was in
Germany under Nazism, which is not
industrial revolution. There can be
industrial

[RAJYA SABHA ]
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revolution which is only capitalist revolution
in character.

Then, it may be said that our industrial
revolution is socialist revolution because of
the development of the public sector. I think
there can be a public sector in the capitalist
economy. As Prof. Galbraith has pointed out,
30 per cent. off the market economy in the
U.S.A. is constituted of the public sector. In
India, we have a smaller public sector than
the U.S.A. has. Can we call the economy of
the U.S.A. socialist in character? None does
so. No American economist says so. Sir, as
Shri Gulzarilal Nanda, the Labour Minister
and the Minister for Planning in one of his
speeches in the Lok Sabha said, much must
not be made of the public sector. We are
doing nothing special with regard to the
public sector which may entitle us to say that
through the public sector we are advancing
towards a socialist economy. The other day I
was provided by Birla Brothers with a
centenary brochure and 1 studied that
brochure carefully and what did I notice? I
noticed that in the post-independence period,
the industrial products of Birla Brothers had
increased by ten times. During this period the
national industrial product has not increased
even by /| times and the products of public
sector enterprises have also not increased
even by three times. From all this one gathers
that in India, in matters of industrial
production, the Birla sector is growing much
more rapidly than the industrial sector as a
whole or the public sector as such. We have
in India a dualistic economy of oligopoly and
public sector. I beg to submit, Sir, that the
dualistic economy of oligopoly and the pub-
lic sector can by no stretch of imagination, be
called socialist economy. To build up
socialist economy, oligopoly will have to be
liquidated, large-scale means of production
will have to be socialised, full employment
will have to be provided to all, the standard
of living of the working people will hav, to
be raised and disparities in income will have
to be considerably reduced.
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in the Address, Government promises us to
promote the building up of democratic and
socialist society. I beg to submit that the
scope of socialist society is bigger than that
of socialist economy and I beg to submit
further, Sir, that to build up socialist society
it would also be necessary to combat and
liquidate feudal culture, to reorient the entire
social life on the basis principles of freedom
and equality, to cultivate in the people
democratic socialist principles and abiding
faith in values of democracy and socialism. I
the Government prepared to undertake this
task? If it is not prepared to undertake this
task, the assertion is a profession which is
not implemented in action. I say so, Sir,
because I know that in the Second Five Year
Plan as well as in the Third Five Year Plan,
certain social objectives were said to be
essential features of the socialist pattern of
society but no attempt whatever has so far
been made to implement any of these ob-
jectives. There is no liquidation of
unemployment in India. Unemployment is
mounting. Just after the Congress passed a
resolution in favour of the socialist pattern of
society, it promised that unemployment will
be liquidated in ten years. But instead of
being liquidated, unemployment is being
doubled in ten years. The concentration of
economic power is increasing and the
disparities in income are also mounting. One
important statesman of the Congress Party,
Mr. U. N. Dhebar, has recently accepted in
the Lok Sabha that in India the rich are
becoming richer, the poor are becoming
poorer, the lot of the industrial workers, the
lot of the agricultural workers, th, lot of the
Scheduled Tribes and the Scheduled Castes
has not improved. Their lots have rather
deteriorated. While we are talking of
socialism we ar. advancing in a different
direction. We are promoting oligopoly in the
country and I feel, Sir, it is our duty to be
cleat in our mind to say what we mean and
what we say. That is all that I wish to say.
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SHRI S. C. KARAYALAR (Madras): Mr.
Vice-Chairman, Sir, I rise to support the
Motion of Thanks very ably moved by Prof.
Dinkar and seconded by Mr. Chettiar. O, this
occasion let me say that we all like, the
whole of India likes and loves and reveres
the retiring President and let m, wish him
many many years of happy and peaceful life
in his retirement.

Now, let me open my remarks by alluding to
one aspect of planning. Sir, the main
objective of planning is to raise the standard
of living of the people. In fact, raising the
standard of living of the people is laid down
in on, of the articles of the Constitution in th,
Chapter on Directive Principles of State
Policy. Th, standard of living of the people is
dependent upon several variable factors. It
depends upon th, quantum of production,
agricultural production, industrial
production, quantum of services, etc. It
depends also upon the growth of population
in the country. In other .vords, th, standard of
living cannot be substantially improved
unless we exercise control over all these vari-
able factors. If I put it in mathematical
language, standard of living is a function of
several variable factors, that is, the quantum
of production, industrial production, agricul-
tural production, quantum of services and th,
growth of population for the time being.
Now, we have got planning in various fields.
We have got planning for agriculture,
planning for industrial production, planning
for education, and all that but we have not
got planning for population. In other words,
what we want is a policy in relation to the
population of the country. Unless we have a
definite policy towards which we can work
in relation to population, there can be no
substantial improvement in the standard of
living of the people. Let me point out here
that in  western
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[Shri S. C. Karayalar.]

countries like Italy, Germany, the United
Kingdom the United States, etc., they have
got a definite goal in relation to population
towards which they are working. One of the
factors that has emerged from demographic
studies is that the population increase is the
result either of a high rate of birth and a high
rate of death or a low rate of birth and a low
rat. of death. Unfortunately, for us in India
we have got a high rate of birth and a high
rate of death with the result that the
percentage of increase is comparable to the
percentage °f population increase in other
countries but that is not a factor on which we
can be very happy because, Sir, in our
country we have got to consider the absolute
numbers. That is, in India the growth of
population is of the order of 4 millions per
year. That is the thing whi:h we have got to
take into account and we have to make
adequate provision for. In other words, what
I want to emphasise is that we have got to
adopt a certain policy. Whether it is a policy
designed to secure an increase or designed to
secure stabilisation, it is a matter to be
studied by specialists in the field. All the
same what I want to emphasise is that we
ought to have a definite policy in relation to
population and without a definite population
policy it will be impossible to raise the
standard of living of the people. As I said,
several countries in the West have adopted
policies towards which they are working. In
the United Kingdom, for instance, a Royal
Commission which went into th, whole
question has formulated certain proposals.
They have said that it is necessary to plan for
an increase of the population, that a married
couple should have 2:4 children as against
2.2 children at the moment. That shows that
there is a definite goal towards which they
are proceeding but we have not got any such
goal. It is tru, that we are doing something in
the direction of family planning but that only
touches the fringe of the problem. We have
not got any plan
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for any co-ordinated efforts in the direction
of achieving a certain goal in regard to
population. That is very very necessary and I
think that is implicit in the article which lays
down that the standard of living of the
people shall be raised. That is to be regarded
as one of the primary duties of the State.

Now, having said so much about this point, I
want to touch upon certain aspects that
emerge from the speech of th, leader of the
D.M.K. Party which he made yesterday in
this House. He happens to come from the
same State from which I come and so
necessarily I have got to make some
reference to what he said. I want to make
particular reference to that part of the speech
wherein he made a demand for a separate
State or Dravi-dastan. He tried to make out a
case firstly on ideological grounds. He had
his own concept of democracy; he had his
own concept of socialism and he developed
his own theory of new nationalism and new
national integration. H, thought ther. was
great need for rethinking on this subject, on
this concept of nationalism and national
integration. As a result of his rethinking he
has come to the conclusion, that a separate
State or self-determination should be given
to South India. First he put it on ideological
grounds. Lather on he shifted his ground and
said that the South had no steel plants, no
railways, no irrigation schemes and all those
things. When he tried to mak, out his case on
this ground, I thought he gave up his case
because, if other States also which are very
deficiently equipped in regard to these
matters and which ar, not developed like the
South, then there would be a case for every
State to secede from the Centre. In other
words, instead of having one India we will
have a series of States and that will be
disrupting the whole concept of th, unity of
India. In that case wher, will India be? India
will be divided into a number of States and
all those States will become an easy prey to
any aggressive
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neighbour. Is that the consummation which
he works for? Is it what he is thinking of? He
said h, was speaking on the claims of th,
South for separation and he said that he
represented the resurgent spirit of South
India. 1 should like to know what his
credentials are to speak for the whole of
South India. In the first place, he did not
define what would be the territory of
Dravidastan. I am inclined to think that he
spoke for the whole of the area of Tamil
Nad, Andhra Desh, Karnataka and ail that.
As a matter of fact one hon. Member this
morning repudiated the claim of Mr.
Annadurai to speak for the territory of
Karnataka and the hon. lady Member from
Kerala repudiated hi; claim to speak for
Kerala. In fact, he will have first to establish
his claim to speak for the area—which he
claims to be Dravidastan. He himself has not
defined what Dravidastan is. I should like to
say that the claim that he put forward is very
extravagant. It cannot be substantiated at all
and he has no right to speak. Besides all
these, I should like to say that the very basis
of his

Constitution of India. It is preposterous in the

demand is repugnant to the
extreme. On this very ground alone he is not
competent to speak on the subject.

Now, Sir, having said so much, I should like
to refer to the background of th’s move for a
separate State. There is one article in our
Constitution, which guarantees the right to
freedom of speech and expression. Implicit in
the freedom of speech and expression is the
idea of freedom of thought. 1 should think

the whole
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basis of our democracy is freedom of
thought. I want to refer to certain practices,
particularly during the elections, prevailing
in that part of the country, which are
absolutely undemocratic and which tend
absolutely to subvert all freedom of thought.
I refer to certain slogans which actually,
when placed before the ignorant people,
uneducated people, were swallowed easily,
without any thought being given to the
content of the slogans. This idea of putting
slogans and making false statements was
exploited to the fullest extent possible by
Hitler during the war time. Just, before the
war, he created a war psychosis among the
people by putting forward these slogans. His
theory was that by putting forward slogans
and making false statements a hundred
times, false statements always catch on and
they take the garb of true statements. That
was the theory which he developed and that
theory has been very successfully adopted by

some of our friends in the South in order to
called
Dravidastan, and that is really the basis of

create a 'demand for what is
the demand for Dravidastan. It is absolutely
undemocratic, because it cuts ait the idea of
freedom of thought, which is the basis of
democracy. It is absolutely undemocratic, it
is unconstitutional. I should like to say that
this aspect of the matter hag got to be studied
very carefully. A new approach ha? got to be
made to this question ci using slogans for
creat'ng what is called public opinion and
proper remedial measures must be applied
with a view to preventing any disastrous re-
sults arising from such a concept and such a
propaganda.

I thank you very much.

SHRI B. D. KHOBARAGADE:

Chairman, Sir, let me, first of all,

Mr. Vice-
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[Shri B. D. Khobaragade.] associate myself
with, the sentiments expressed by a number
of speakers ragarding our President and pay
my trbutes to him on behalf of the Re-
publican Party of India. With great devotion
he has participated in every struggle and
movement for independence and after this
country achieved freedom, he dedicated his
life to the progress and development of this
country. His intention to work even after
retirement in the Sadaqat Ashram and serve
the people clearly proves that his life is a
dedicated one. I wish him good health and
long life.

Coming to the President's Address, I would
only refer to one problem and <that is the
problem of national integration. After the
speech of Mr. Annadurai, I think every
Member has referred to his speech, almost
every Member I should say, and it indicates
the concern that every Member of the House
has got regarding national integration. There
is no doubt that every citizen of this country
must cherish the high ideal that this country
must be one and united and must be an
integrated whole. And if there are any
disruptionist tendencies forging ahead, then
all of us must be united to defeat all such
tendencies. Everybody has referred to th's
problem and to the speech of Mr. Annadurai,
and the speeches were rather eloquent. Just
now while speaking Mr. Vajpayee also used
eloquent language and when he was
speaking about the formation of Pakistan, I
interrupted him by saying that even then
Pakistan was created. He was a bit excited by
my interruption. But I only wanted to
emphasise, when I tried to interrupt him, that
even after strong opposition by national
leaders like Gandhiii and Pandit Jawaharlal
Nehru, Pakistan was carved out. Gandhiii
had said that Pakistan would be created onlv
over his dead body. Gandhiii survived but
Pakistan was created. Should we forget the
lessons of history? Everybody is opposing'
here the demand for Dravidastan. But this is
not the firsrt; time when the demand for
Dravidastan has been made in
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Parliament. Abaut four years back if I
remember correctly, Mr. Sampath also had
raised the same slogan, had advocated the
same ideology, and wanted to have a
separate State oT Southern India. I want to
know from all those people who are
opposing t:day this demand, and particularly
from the members of the Government, what
they have done to check this tendency.
Lately, the D.M.K. forces were divided. Mr.
Sampath went out of that party. But in spite
of the division in the rank and file, the
D.M.K. increased its voting strength. The
D.M.K. got more members elected to the
Assembly and Parliament. What does this
indicate? It indicates that even though this
slogan was raised by Mr. Sampath four years
back in the other House, our Government has
done nothing to check 'these disruptive
tendencies. And, therefore, I say that
eloquent speeches and strong language will
not solve the problem. In spite of opposition
frnm Gandhiji, and Pandit Nehru, Pakistan
was created. Even if all of us are united
together against one Member, Mr.
Annadurai, but only indulge in eloquent
speeches, that will not solve the problem,
and possibly Dravidastan mav be created.
So, we have to understand the causes of
these disruptionist tendencies and remove
those causes and make every citizen
throughout the ountrv feel that he is a citizen
of th's country first and last. He must have
the interests of India in his heart and he must
strive to further the development of the
country. What do we find todav? A lot of
complaints are being made that the Southern
neopic do n~it ge' their due share. We'l,
whether the commlaint is genuine or not. it is
for the Government to see. If the cnmolaint
is genume then they must try to remove the
causes and try to redress ther ffrievanc®s. I
would onlv emote one instance. Only last
week T was travelling along with two newlv-
elected Members from TVTarlrqq. Tnev are
Congress MPs. And do vou know -what their
corn-nlaint wais? All <hrwe Madras M.P.s
have been relegated to the back ben”h
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without any single exception. I do not know
whether it is true or not. And one of these
M.P.s said that he would go and have a talk
with Shri Kamaraj Nadar. This is the
treatment that Madras M.P.s are getting. This
is a complaint not from any Opposition M.P.,
'but from one Congress Member of
Parliament. Well, if such treatment is to be
given to those people, can we blame them if
they try to have a separate State of their
own? Sir, if we want to achieve national
integration, then we must see that every State
gets its due share, whether it is in regard to
development programmes or development
plans, railways or any other facilities, or
even political facilities or  political
representation.

The second thing is that if there are any
disputes between two States, they should be
solved impartially without any injustice to
any particular State. We know that there are
a largs number of disputes. There 'ire dis-
putes regarding the distribution of waters of
many rivers between Maharashtra, Andhra,
Madras and Mysore States. If there are such
disputes, these disputes should be settled
without partiality towards any particular
State. But do we find that? When the
Congress is dealing with such problems, do
they adopt an objective attitude towards
these problems? I may kindly be allowed to
refer to certain problems of Maharashtra
State.

Sir, the Maharashtra State has been claiming
that the problem of horder areas should be
settled anveably. Some of the areas which
are tcday in Mysore State must have been
given back to the Maharashtra State. The
Maharashtra Government has advocated that
the basis which was helpfull to solve the
dispute between Madras and Mysore States
should be adopted in solving this problem.
So many years have passed, and nothing has
been done in this respect. During the general
elections in 1957 members <~I the
Ekikaran Samity from Bphiaum
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district contested six seats, and out of the six
they got five. On the same issue they
resigned. Again they contested the elections
and again they won those five seats. During
the last general elections, in 1962, the same
story was repeated, but even then this
question is not being settled.

Sir, we have liberated Goa, and naturally all
the people of Maharashtra claim that Goa
should be a part of Maharashtra. These
sentiments and feelings were voiced by no
other person than the Governor of
Mabharashtra State. While addressing both
the Houses of the Maharashtra Legislature
the Governor had said that Goa belonged to
Mabharashtra and that it should be integrated
with the Maharashtra State. Objection was
raised to th, speech of the Governor here.
What reply do we get from the Government
Benches? Mrs. Lakshmi Menon, Minister of
State in the Ministry of External Affairs,
says that Konkani is not the dialect of the
Marathi language, that it is an entirely
different language. Mr. Morarji Desai, the
Finance Minister, said that even if
Maharashtra claimed Goa, Maharashtra
would not get Goa. Why should such strong
language be used when particularly the
Governor has expressed the feelings of all
the people of Maharashtra and put forth the
legitimate claim of Maharashtra?

Then, Sir, I will refer to another incident.
One Goan citizen belonging not to the
opposition party but to the Congress had
requested the Military Governor that on,
portrait of Chatrapati Shivaji should be
placed in the Secretariat. This was accepted
by the Military Governor, in a letter dated
8th January, 1962 from his Crref of Staff to
Mr. Malkarnakar, a Goan citizen and a
Congress worker:

"l am directed to sa, that the Military
Governor will be pleased to accept the
Statue of Chatrapati Shivaji for placing in
the Secretariat. You may, therefore, strive
early, by 15th January, 1962, for the
presentation."
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[Shri B. D. Khobaragade.]

So, the Military Governor had accepted the
request of one Congress worker in Goa to
place the statue of Chatrapati Shivaji in the
Secretariat, but after that what happened we
do not know. On 12th February, again he
writes:

"A reference has been made to the External
Affairs Ministry, Government of India, who
have advised us against accepting the offer
of the statue of Shivaji. It is, therefore,
regretted that your offer cannot be accepted."

The offer was accepted in the beginning, but
later on on the advice of the External Affairs
Ministry the offer was rejected. I want an
explanation from the Government Benches
as to what were the circumstances which
compelled them to reject this offer. Pandit
Jawaharlal Nehru has accepted Chatrapati
Shivaji as a great national hero, and when he
happened to be a great national hero, what
objection can there be to place his statue in
the Goa Secretariat?

I will now refer to another Question to show
in what way Maharashtra State has been
discriminated. My friend has been referring
to inflated Cabinets everywhere. In the
Central Government also we have got a
Cabinet of 17 members. What about the
representation of Maharashtra? There is only
one Minister of Cabinet rank. There is no
Minister of State, and there is only one
Deputy Minister, Mr. Hajarnavis. Out of a
large number of Members, about 35 or 40,
we have got rnly one. Even if or Gujarat
which is smaller than Maharashtra, there are
two Members in the Cabinet. You will
remember, Sir, that the Congress Party has
scored a great victory over the opposition
parties in Maharashtra. Out of 44 Members
returned to the Lok Sabha, 41 were returned
on Congress tickets, and only three opposi-
tion Members were returned to the Lo'c
Sabha. Is this the reward for scoring a great
victory by the Congress in Maharashtra?
There is no other Member included in the
Cabinet.
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Sir, as [ was speaking about the formation of
the Cabinet, I would speak about the
minorities also. What about the Scheduled
Caste people? Here you increase the number
of Cabinet Ministers. You have appointed
more Ministers of State. But wliat is the
position of the Scheduled Castes? Only one
Cabinet Minister :s there, Mr. Jagjivan Ram.
There is no Minister of State. I do not know
whether any Deputy Minister has been
appointed recently. But what about Mr.
Jagjivan Ram himself? When we study the
composition of the Cabinet, we find that
there is not any change in any other portfolio,
but only the portfolio of Mr. Jagjivan Ram
has been changed. He has been rather
demoted. Why? Now, what about the
Ministries in the States? Madhya Pradesh
does not have a Minister of Cabinet rank
from the Scheduled Castes; Gujarat does not
have a Minister of Cabinet rank from the
Scheduled Castes; Andhra Pradesh does not
have a Minister of Cabinet rank frnm the
Scheduled Castes. If you want to have
integration of this country, you cannot ignore
the claims of minorities in this country. You
are always paying lip sympathy to the
problems of Scheduled Castes and Scheduled
Tribes, but in actual practice what do we
find? Are you doing anything to redress their
grievances? Only a few months back Mr.
Jagjivan Ram was being tipped as Deputy
Prime Minister. Even Mr. Krishna Menon
and his supporters and the supporters of the
Prime Min'ster, Pandit Jawaharlal Nehru,
were canvassing in the lobby that Mr.
Jagjivan Ram should be eclected as the
Deputy Prime Minister, as the Deputy Leader
of the Congress Party. After a few monbs we
find—I do not know what change has taken
place in the past few moruths—that he is not
allowed to retain his portfolio. He is:
demoted. The important portfolio of
Railways ha; been taken away from him.
Therefore, Sir, if w, take into consideration
all these factors, it is clear thart the claims of
minorities must be considered
sympathetically, irrespec-
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rive ot whether they are religion, communal,
linguistic or regional minorities if we want to
have integration of this country, if we want to
defeat the ideology of Mr. Annadurai, it -
will not be by eloquent speeches but only by
removing the causes which are strengthening
disruption ist forces. Instead of making
cloquent speeches we must try to do
something for them to achieve the
integration of the coun-
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try. Deeds but not words will achieve
national integration. Thank you.

THE VICE-CHAIRMAN (Dr. A. SUBBA
RAO) : The House stands adjourned till 11
A.M. tOmorrow.

The House then adjourned at fifty minutes
past five of the clock till eleven of the clock
on Thursday, the 3rd May, 1962.



